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The House re-assembled after lunch at four 
minutes past two of the clock, Mx-. Deputy 
Chairman in the Chair. 

PAPERS    LAID    ON    THE    TABLE 
Conld. 

Notification of the Ministry of Finance 
(Department of Revenue) 

MR. DEPUTY CHAIRMAN: Mr. Si-sodia. 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
SAWAISINGH SISODIA): Sir, I beg to lay on 
the Table, under Section 159 of the Customs 
Act, 1962, a copy of the Ministry of Finance 
(Department of Revenue) Notification (GSR 
No. 169 CE) dated the 5th March, 1981, toge-
ther with an Explanatory Memorandum 
thereon. [Placed in Library, See No. LT-
2040/81]. 

SUPPLEMENTARY     D1MAND   FOR 
GRANTS  (GENERAL) 1980-81 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI MA-
GANBHAI BAROT): Sir, I beg to lay on the 
Table a statement (in English and Hindi) 
showing the Supplementary Demands for 
Grants (General) for the year 1980-81 (March, 
1981). [Placed in Library. See No. LT-2022/ 
81]. 

THE  BUDGET  (RAILWAYS)    1981-82 
—GENERAL DISCUSSION—contd. 

MR. DEPUTY CHAIRMAN: We shall 
now take up the Railway Budget for further 
discussion. Yes, Mr. Rama-nand Yadav. 
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SHRI   HAREKRUSHNA     MALLICK 
(Orissa):   Sir,... (Interruptions) 

SHRI HARI  SHANKAR BHABHRA 
(Rajasthan): Minister   is   directing 

him; that is objectionable. 
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SHRI NARASINGHA PRASA NANDA 
(Orissa): Sir, this sel righteous Railway 
Minister indirect i 'diets his predecessor, which 
is £ example of bad taste. It shows la( of grace. 
It is an act of impropriet an act of indecency 
and it is settii a very unhealthy precedent, partic 
larly, for a Cabinet form of Gover meat. After 
all, if something happe ed during Shri 
Kamlapati Tripatr regime, it happened when 
the sai J     Prime    Minister was there, in wh( 
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[Shri Narasingha Prasad Nanda] Cabinet he 
was the Railway Minister. It was reported in 
the press that the present Railway Minister 
went to Shri Kamlapati Tripathi and 
apologised to him for what had been observed 
in his speech. 

SHRI N. K. P. SALVE "(Mafia-rashtra): 
That is the misunderstanding you people have 
been creating. 

SHRI NARASINGHA PRASAD NANDA; 
Mr. Salve, you will speak after me. Why are 
you trying to break my link... (Interruptions) 

MR. DEPUTY CHAIRMAN: He is 
competent to reply. 

SHRI NARASINGHA PRASAD NANDA; 
I would demand of the present Railway 
Minister to tender apology to his predecessor 
on the floor of this House. I think that would 
be a fair gesture, if he is not mean. 

Sir, there can be absolutely no controversy 
on the question of the role of railways. As a 
matter of fact, it is the barometer at the 
nation's economic health, but speaking gene, 
rally, without giving instances to prove this 
point for which there are innumerable such 
instances, I would submit very respectfully 
that the railway efficiency is on the lowest I 
will prove it now from some of the figures. Sir, 
it will not be possible for me to congratulate 
this Railway Minister. After all, the State from 
which I come, has absolutely no share in the 
entire budget proposals of the present Railway 
Minister. 1 wrote a letter to his predecessor 
and he had replied to some of the point3 I had 
raised in the railway budget discussion while I 
was participating in the last budget on 18-6-
1980. And he was good enough to write to me 
in detail about my State. I now quote the then 
Railway Minister; 

"I find that Orissa is having a route length of 
1948 kilometres out of the total route 
kilometreage of 60.777 kilometres on the 
Indian railways. The route kilometres per 
thousand square kilometreg in ,'   Orissa is 
12.5 as against the national 

average Of 18.48 and the route kilometres 
per lakh of population in Orissa is 8.88 
against the national average of 11.09." 

So, the then Railway Minister himself agreed 
with me that SQ far as railways are concerned, 
Orissa has not so far got a fair treatment. And 
he did promise to me that certain actions will 
be taken and are being taken. I will again 
quote from his letter; 

"The preliminary engineering-cum-traffic 
survey for the rail link from Koraput to 
Salur/Parvati-puram/Rayagada (170 kms.) 
is being carried out by M/s. Rail India 
Technical and Economic Services and the 
survey is expected to be completed by 
September, 1980. A decision on the 
Talchar-Samberpur-Rupsa-Nagariposi, 
Koraput- Salur/ Parvatipuram/Rayagada rail 
links will be taken after the survey reports 
are received and examined keeping in view 
the financial viability and availability c£ 
funds as well as clearance by the Planning 
Commission*, 

Sir, I have quoted this letter from Shri 
Kamlapati Tripathi just to prove that when we 
were just trying to attract the attention of the 
Minister of Railways, Kamlapatiji was sacked 
and a new Minister was inducted. And I find, 
Sir. in the entire budget proposals, there is 
absolutely no reference to any of these railway 
lines for which Kamlapatiji had promised that 
the surveys would be conducted or some 
action would be taken which would give us a 
ray of hope that the kilometrage in my State 
of: Orissa would be increased from the present 
kilometrage. I mean at least he had raised the 
hope and expectation that if in my generation 
they would not be able to see this 
development, my grand-children would be 
ab'e to see this development. That ray of hope 
was there at least. But Mr. Kedar Pande is 
more concerned with the development of a 
region from which he himsel'f comes.    1 find, 
Sir,     this 
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gentleman has a very narrow and parochial 
perspective of national development; he doeg 
not seem to have a national perspective. I am 
very sorry to say that such a man has been put 
incharge of the railways. 

Having said this, I must make a few points so 
far as general working of Railways is 
concerned. After all, rai'ways is a big affair and 
it is not possible to deal with all aspects of the 
matter. So, I will deal 9pecifi-cal'y 0nly with a 
few points which I raised even in the last budget 
discus-- sion. Here Shri Kamlapati Tripathi was 
courteous enough to write letters to me 
frequently. I had raised a point regarding 
finding out the rationale between the unit 
revenue and the input cost which is the basis of 
the entire budgeting process. Sir, I am not 
taking you through the entire budgeting process. 
I raised this question and on the basis o'f this, I 
had said that ours is one of the countries where 
the operating ratio is the largest. After that 
Kamlapatiji had asked me to write to him in 
detail giving him facts about the position in 
other countries. In fact, I wrote him a lengthy 
letter and after that he wrote ,to me like this: 

i "I am jn receipt of your letter dated 10th 
July, 1980, about the high operating ratio in 
Indian railways. I am having the matter 
looked into and shall write to you again." 

Sir, on this operating ratio, he did write to me 
a letter subsequently on August   20, 1980.   
He said: 

"Aa you know, operating ratio is an index 
bringing out the ratio of total working 
expenses to gross traffic receipts. As such, 
any imbalance between these, two factors 
will have its impact on the index derived 
therefrom i.e. operating ratio." 

Then he goes on to say: 

"As you know, the Rail Tariff 
Enquiry Committee's report is cur 
rently under examination in my 
Ministry." 

Now, Sir, in 1980, the Rail Tariff Enquiry 
Committee's report wag under examination by 
the Ministry. I have very carefully gone 
through the present speech "o'f the Railway 
Minister. Absolutely there is no indication 
that any of these recommendations have been 
accepted. You will kindly find at page 24 that 
he has again reiterated the existence of the 
report of the Rail Tariff Enquiry Committee. 
He says that it has made so many recom-
mendations; and 

"the recommendations being of an 
integrated nature it is not possible to pick 
out a few for partial implementation." 

What a plea he haa taken for not implementing 
even some of those recommendations!   And 
he says: 

"In view of the nature and tns large 
number of areas o'f working covered by the 
Committee's recommendations it haa not so 
far been possible to process to finality all 
the recommendations." 

I am just making a comparison of his action 
and that of his predecessor. I do not know 
what impressed madam Prime Minister to pick 
up this gentleman as the Railway Minister of 
the country. But it is her prerogative. She has 
chosen this gentleman as the Railway 
Minister. I have nothing to say on that. In any 
case, the point I am making i9 this. I am afraid 
the present Railway Minister might not have 
gone through the recommendations °f the Rail 
Tariff Enquiry Committee at all. Has he any 
time to go through them? Is he really a very 
serious person studying all these problems of 
the railways? Although I was assured by his 
predecessor that some serious exercise would 
be conducted by the   Ministry on the operat- 
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[Shri Narasingha Prasad Nanda] ing ratio. I 
do not    find    any    such exercise   having   
been   conducted   although a valuable year    
has  already passed. 

I personally fee1, that so far as our railways 
ai'e concerned, in the Budget Estimates o'f 
course he says that "from 91.1 per cent the 
operating ratio will now foe 88.8 per cent.1 
This is the Budget Estimates for 1931-82. 
When thg Revised Estimates will come, it is 
the usual practice that it will exceed 91 per 
cent. Then he will explain to us, "The cost of 
the inputs has gone up, the price of diesel, coal 
etc. have increased. What could I do? 
Therefore I had to revise these estimates." His 
predecessor had promised to conduct serious 
exercise for revising the operating ratio so that 
more amount is availab'e to feed back for 
developmental purposes. This .Budget does 
not reveal that basic purpose. These proposals 
do not reveal any such serious approach on the 
part cf the Railway Minister in that direction. 

Sir, another point which I made in my last 
speech on ffie Railway Budget was regarding 
the passenger amenties. This point had n'°t 
been raised earlier by any Member 
unfortunately, and I xaise^ this point 'for the 
first time and drew the attention of the Rail-
way Minister to this question. The Raihvay 
Minister: promised to look into the matter. I 
had pointed out that out of a total outlay of 
more than 760 crores of rupees they were 
spending on! the passenger amenities only 0.6 
per cent, and he assured me to look into the 
matter. Because of an assurance given, the 
Minister for Parliamentary Affairs laid a 
statement on the Table Of the House on 27-12-
80 wherein he said: 

"Shri Nanda pointed out that only 0.6 
per cent js being spent for pas- 

iger amenities out Qf Rs. 760 crores 
proposed to be spent during the year. The 
Member wanted an increase in the 
allocation-of    funds- 

<• passenger amenities.. .* 

And so  on and  so  forth,    i  am not going  into  
the  other    points.    There are several other 
points.   And how ia it   fulfilled,   Sir?     
"After  taking  into account  ths  overall    
resources   position ..."    Now, will the Railway 
Ministry indulge in this kind of harangue.   
Does it serve any purpose? It is the passengers 
who   pay.   You realise money  through    
traffic    and  freight. From freight and from 
passenger fares you collect all the money.   And 
when it comes to the question of passenger 
amenities or enhancing the allocation for 
passenger    amenities,    you     talk about the 
overall resources available. "The  allocation of 
funds under     the various Plan heads, including 
passenger and other amenities, is finalised in 
consultation with the Planning Commission and 
so   on and So    forth.    I am very grateful to 
the Railway Minister for  having    increased  it 
from Rs. 4 crores to Rs. 5 crores!    For 65 
crores of people in this country who use these 
Railways as their nerve system of transport, the 
Railway Minister increased it from Rs. 4 crores 
to Rs. 5 crores.   This is how the passengers are 
treated by the Railways. This is  a  concrete  
instance  of the     total indifference  o'f the 
Railways towards the passengers.   If you do 
not    make any al'otment in the budget, even iff 
the Minister  goes on speaking     that the 
passengers will be provided with larger and 
greater amenities, how can you provide greater 
and larger amenities  unless the  funds    are     
there? Sir, regarding passenger amenities, the 
avocation  in   1979-80    was   Rs.    3.88 
crores.    In  the  budget  estimates  for" 1980-81 
it was Rs. 4.81    crores.    Not that it was Rs. 4 
crores from    which he has now increased it to 
Rs. 5 crores. This js absolutely wrong.   I am 
reading from  the  budget papers.     From Rs. 
4.81  crores,    they have    increased   it   to    
Rs.    5   crores.   Now, Sir, in    the   budget      
estimates for 1980-81    it -v^s enhanced    to    
Rs.      4.89 crores.    Now  in the budget 
estimate of 1981-82 it is Rs. 4.81 crores.   It in-
cludes.other amenities such as railway users' 
amenities.   It also includes rail. way 
employees' amenities, their clubs, 
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their hospital facilities and other things. 
Taking everything together,! from Rs. 4.17 
crores in 1979-80, they have increased it to Rs. 
5 crores in 1980-81 and in the budget 
proposals for 1981-82, they have maintained 
that figure of Rs. 5 crores. Now, how much 
more are you taking from the passengers? You 
are taxing even the secon^ class passengers. 
There is a general increase in the case of 
second class fares of 10 per cent. I am not 
going into the first class fares. They have also 
been increased. Then so far as freight is 
concerned, there is a blanket 15 per cent 
increase in freight rates. But you are providing 
them on'y the same amount of amenities, 
though on this side you are increasing the tax 
burden on the passengers. So there is no link 
between the passenger amenities on the one 
hand and the tax imposed oh the passengers, 

on the other, I would sub-3 P.M.    
mit,  therefore,     that      there 

should be some rationalisation when 
you increase the tav. You cannot do it 
arbitrarily. You may increase the tax, it is all 
right. But there must be some rationale behind 
your imposition of an increased rate •of tax. I 
do not find any rationale in the whole thing. 

I will do a bit of exercise on the question of 
unit revenue and input cost. It is a very highly 
technical question. Kamlapatiji also wrote to 
me and in his letter he gave me figures. 
Statistics js a double-edged Weapon—
Government "statistics. The statistics of unit 
revenue versus input cost given to me earlier 
does not agree with the unit revenue versus 
input costs published in the "Memorandum 
Explaining The Proposals For Adjustments in 
Freight Rates And Fares in the Railway 
Budget 1981-82." Here are two sets.- one is 
what was sent to me by his predecessor, and 
the other is the one which is printed now. Of 
course, they will say, the first one was 
provisional. You know there is a word ca'led 
provisional. That was provisional and this is 
estimated.     And then there will be a re- 

vised estimate. The story will continue till 
they give the revise^ estimates. Mr. Kedar 
Pande is trying to make a scapegoat 0f 
Kamlapatiji. He should try to know his job 
better. By increasing 1 per cent in the traffic— 
and then for other reasons, not of his own 
personal capabilities, for other reasons which 
are known Jo everyone in this country—if the 
increase is at the rate of 1 per cent more or 1 
million tonnes more, there is nothing to be 
happy about it; one need not blow one's 
trumpet about it. Sir, my time is running out. 1 
never take more than the time allotted to me ... 

MR. DEPUTY CHAIRMAN: Seven to 
eight minutes more. 

SHRI NARASINGHA PRASAD NANDA: 
But this is a very important thing. I will try to 
be within my time. 

If you make a deep study, the correlation 
between the unit revenue an<i input costs is 
shown to us in such a manner as if the railways 
had been running at a loss since their inception. 
If that is the position, then there is something 
very seriously wrong with the railways. I will 
give one example, average rate per passenger 
kilometre is the unit revenue. Compare the 
position with what was obtaining in 1970-71. 
Let us assume, as we do for whole-sale price 
index, consumer price index, 1970-71 as the 
base year and take the figure of 100. Then the 
average rate per passenger kilometre has 
increased byvthis time by 1.68 per cent. And 
they say the price of coal has increased by 3.2. 
per cent. That is how they are trying to justify 
the increase in the expenditure. If that is 
correct, if the figures worked out by the 
Railway Ministry are correct, then it naturally 
leads us to the conclusion that the surplus 
shown by the Railway Minister at 49.89 crores 
of rupees is not likely to be achieved. If this is 
the trend, then the surplus expected to be 
achieved by the Railway Minister will not be 
achieved. Last year also m the Railway 
Budget Kamlapatiji told 
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[Shri Narasingha Prasad Nanda] 
this House and the other House that there 
would be a surplus of Rs. 42.71 crores. But the 
Revised Estimate of 1980-81 show a deficit of 
Rs, 52.34 crores. So, a surplus Budget of Rs. 
42 crores in the Revised Estimate, was 
converted into a deficit of Rs. 52.54 crores. 
Now, Shri Kedar Pande has come forward 
with a surplug Budget of Rs. 49.89 crores. I 
am afraid, Sir, if this is the trend as shown to 
us by the Railway Ministry in. the unit revenue 
versus input cost index, then I am sure, there 
will be an escalation of the cost, and Mr. 
Kedar Pande, In spite of his sumptuousness, 
will not be able to achieve any surplus as has 
been claimed by him. Therefore, Sir, I 
mentioned these points just to show that very 
little exercise is conducted on this basic 
question. There is no national perception. Ana 
shall I tell you, Sir, in brief, how there is no 
national perception? Sir, he says, very 
unfortunately in his speech that the main thrust 
in the Sixth Plan so far as the Railways are 
concerned is of a rehabilitation plan. Just after 
the partition of this country we had a 
rehabilitation plan. Next year, probably, he 
will come with a relief plan for the Railways. 
Then, in the rest 0f the year3 of the Sixth Plan, 
it will be again a rehabilitation plan. The 
Railway system is there in this country for a 
longer period. It has a long, glorious history. It 
is our nerve system. And you are talking of a 
rehabilitation plan now. You do not have any 
perception for the future. You have no per-
ception for the growth and development of 
transport and communications for the future. 
And you are talking of a rehabilitation plan. 

Sir, I will now mention one more fact about 
the Railways. That is research and 
deve'opment. It is very unfortunate that very 
little is done in this direction by the Railways. I 
will not take much time of the House, sir, on 
this. 

MR. DEPUTY CHAIRMAN: You have 
only three minutes. 

SHRI NARASINGHA PRASAD 
NANDA; That is why, Sir, i am not 
developing this point and I am just 
mentioning it. Sir, if you kindly 
scrutinise this research and develop 
ment aspect of the Railways you find 
that it i's in a sorry state of affairs. 
Mr. N. K, P. Salve who will, prob 
ably, follow me will bear with me on 

this point. Please go through that and 
develop that point. I am just giving 
a hint, Mr. Salve. And, I think, you 
will have the same opinion as I have 
though you may not use the same 
language, and you may not be equally 
harsh to the Railway Minister as I 
am, since you are on the treasury 
benches. And you have certain 
obvious disadvantages. But, so far as 
the substantial point is concerned, I 
am sure, certainly you will agree 
with me. sir this is one branch which 
is neglected by the Railways. Sir, we 
are now in the year of the Lord of 
1981. Sir, the Railway Minister has 
shown a surplus in the Budget. The 
Finance Minister has shown a deficit 
of Rs. 1590 crores. He thinks that he 
will mop up the resources by realising 
Rs. 800 crores from the bearer bonds. 
The price of coal, steel and every 
thing has been increased. And they 
increased the prices even before the 
Budget proposals were brought before 
the House and therefore, the Parlia 
ment is being ignored on every mat 
ter. And if you make a study of the 
unit revenue versus input cost, you 
will find that the Railway Minister 
will not be able to give a surplus, 
and will again land in deficit by the 
end of the year. Therefore, Sir, I 
would      submit and  I would 
submit and I        would       pray 
that      some serious evercise 
should be conducted. The Prime Minister may 
have a large number of supporters with her. 
But, after all, you cannot run the Govenment 
with a quantitative strength You also require 
quality. You a^o require capable people who 
know things, who have got the brain power, 
who can understand the things, who have   got 
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the national perception, who can think of the 
future, who can draw a picture about the 
future of the country, and who can help her. 
She is now a lone lady with a load of 
quantitative strength. I do not know whether 
this itself will pull her down and throw her 
out of the present position. 

SHRI N. K. P. SALVE; Mr. Deputy 
Chairman, Sir, the very wide network of 
railways constitutes the core of our 
infrastructura facilities and, therefore, the 
working of the railway makes a very positive, 
vital and decisive impact on the economy of 
the nation as a whole. The operational and 
adminitrative efficiency 0f the railways is a 
sine qua non not only for improved results of 
the railways but for the better working of the 
economy as a whole. With such efficiency, 
operational and administrative, the railways 
are showing better results, and if we evaluate 
the matter a little more objectively and not 
through coloured glasses—to which I will be 
adverting later—it will be seen that there has 
been a trend of better management and a 
better operational efficiency in the railways. 

I must congratulate the trio, the Minister, 
Shri Kedar Pande, and his brilliant, team of 
two juniors, Shri Jaffar Sharief and Shri Ma 
likarjun. " Friends have been gunning for Shri 
Pande. It is a very uncharitable view to take- 
Mr. Nanda has gone away. In fact, I have heard 
one more speech of "Mr. Raju on Shri Kedar 
Pande. It is a very uncharitable view. I am glad 
that Shri Nanda is back here. 

Sir, I was submitting that some hon. 
Members have been gunning for Shri Kedar 
Pande resting the butt of their gun on the 
shoulder of Mr. Kamla-pati Tripathi. It is not 
a very charitable approach. What is it that Mr. 
Kedar Pande has said for which so much fault 
is found with him and it is being made out 
that he is arrogating to himself the better 
management of the railways. The railways 
are not functioning in a vaccum.  They 

are a part and parcel of the economy of the 
country. And with the improvement in the 
economy and with some changes that have 
taken place, the improvement is to be seen. The 
particular sentence in his Budget speech at 
page 2. "As a result of various administrative 
and innovate steps taken three months ago and 
with the economy turning the corner, the 
railway operation is now 'back on the rails.'" 
These measures which have been taken, 
implemented three months ago were being 
discussed, considered and, in fact; had been 
conceived much before three months. 
Therefore, those friends who seen to find that 
this particular three months means that Shri 
Kedar Pande has been trying to run down Shri 
Kamlapati Tripathi are just making a political 
capital out of a sentence which is innocently 
written and which has some different meaning. 
They are not taking the more important part of 
the sentence that with the economy turning the 
corner the railways could never have 
functioned better if the economy had not 
turned the corner. It is a fact and part and 
parcel of the same thing. Therefore, those 
persons who have been lamenting, shedding 
tears for Shri Kamlapati Tripathi—I am sure 
Shri Kamlapati Tripathi will think these are my 
friends, I do not need any enemies—why are 
they doing this thing unnecessarily? That is 
what Tripathiji had said. I do not want to gain 
the sympathies of those who have been trying 
to sympathise with me now and came out with 
bitter indictment when he was sitting here in 
place of Shri Kedar Pande. I was also surprised 
equally by the criticism levelled by Shri Raju 
the other day, who is otherwise a very sobre 
and balanced speaker and also by Shri Nanda. 

So far as the working of the railways is 
concerned—and they seem to be determining 
the efficiency or otherwise only with reference 
to the net revenue—if one were to assess the 
position a little more objectively, what is the 
precise trend? Shri Nanda 
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[Shri N. K. P. Salve] 

talked of a trend.   According to him, the trend is 
that there is going to be a fall in operational and 
managerial efficiency. I would draw, through  
you, the attention of the House to how the trend 
has been.   On page 113 of this Railway Report, 
a    chart has    been given; statistics have been 
given and from 1973-74 onwards if one were   
to look at these figures, one would find that in  
1973-74,  the Railways    were at its lowest ebb 
with operating ratio of 93.4 per cent, and there 
was a massive deficit of Rs.  115 crores.      Next 
year, the ratio was 92.4 per cent and the overall 
deficit was Rs. 113 crores. Thereafter, a time 
came; that was the period of emergency, a 
glorious period so   far  as  discipline   in   the   
country was concerned, and there was    some 
improvement.    The     operating  ratio went 
down to 89.3 per cent and      in 1976-77 it 
further went down to 84.4 showing much     
better results.    That is the trend.   In 1973-74, it 
was bad; in  1974-75 it was very bad;      from 
1975 onwards, things improved,     and the 
improvement lasted  till  1977-78. In 1978-79. 
the downfall started again and the situation was 
worse in 1979-80 when for six months, Shri 
Nanda's party was in power.    I do not   know 
how Shri Raju paid tribute to      his own party 
when he says: "Our management was one of the 
best." Anyway, let us not talk as to   which are   
the parties,   how  many  time  the   parties came 
and the Prime Ministers   came. For the situation 
in 1979-80, whoever else may be responsible, 
we are    not responsible for the results.   In 
1979-80, the results have been the worst. Ope-
rating ratio went up to 9' 5 per cent; there    was    
a    deficit    of    Rs. 66.24 crores and the net 
revenue fell down to Rs. 227.29 crores.    I do 
not want to give statistics here because      that 
makes a very    boring    speech.    But one thing 
is  clear.    Whereas  during the period of 
emergency, due to discipline, due to efficiency, 
due to efficiency of the management, and    due 
to better operations, the results showed   a  
positive progress  with  surplus, decline came 
from 1977 onward. The 

year 1977-78 was a good year because at that 
time... 

SHRI HAREKRUSHNA MALLICK: The 
hon. Member is making an erroneous 
statement. He should state the facts; facts 
cannot be changed. The Ministry itself has 
accepted... (Interruptions). 

MR. DEPUTY CHAIRMAN: Please do 
not disturb; let him give his views. 

SHRI N. K. P. SALVE: I can only 
sympathise with the hon. Member. I do not 
want to even reply to what he has said. In 
1977-78 the results were very good rather, at 
its best, with graph going up, but, as I pointed 
out, thereafter the decline started. I am 
conceding that; after all, once the car has gone 
into the reverse gear, you cannot put it in the 
top gear straightaway; it takes a little time. 
And that is how, it went up during the period 
Shri Kamlapati Tripathi was there. It was the 
result of the total effort made from January, 
1980 onwards and the Railways are doing 
much better. I am talking with reference to a 
certain trend and if one is to evaluate it 
keeping away one's political affiliation, one 
will have a more objective assessment. I can 
talk with facts and figures outside the lobby 
when I will have no constraint of time. 

Sir, it might be realised that this Railway 
budget has been presented at a time when for 
large many months, in the beginning of 1980-
81, the country was in the midst of an acute 
economic crisis, and thereafter the Budget has 
to be presented in the midst of a milieu, of an 
atmosphere, where for the last few months, 
the economy has taken a turn for the better. 
The run of the economy could not be 
impaired by any proposals which had come in 
the budget and I submit, the best possible 
efforts have been made to ensure that the run 
of the economy which has taken a turn for the 
better in the last two months—there is a 
reference to it and to that I have al- 
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ready  referred     earlier—is  not  now impaired 
in any manner whatsoever. 

There is another point for which the trio 
deserves our congratulations. Sir, there are a few 
aspects of the matter about  the Budget to  
which I would like to draw the    attention    of    
the House.    All these years, I have refrained  
myself     from     making   any speech on the 
Railway Budget,    because,  tens of thousands 
of demands are made in the speeches  which are 
made on the Railway Budget. Hence, I thought 
that when tens of thousands of demands are 
being made,  I  must not rush where the angels 
would fear to tread.   Nothing would happen 
about it.    That  is  why,    I   have  refrained 
myself from making any speech    on the 
Railway Budget.    But this   time, I would like 
to draw the attention of the hon. Railway 
Minister to      some aspects, and also the 
Finance Minister, to whom, I hope, it will be 
duly communicated.   Firstly, the question     is, 
whether it is necessary to have a separate 
Railway    Budget?    I go to the root   of   the  
matter.    The     Railway Budget is a legacy of 
the    twenties when it was considered that the 
deployment  of the financial     resources of the 
Railways were a little too rigid and were a little 
too inelastic.     Railway  finances  were,  
therefore,  sought to be liberated from the 
general finances.   In the twenties, way back   in 
the twenties, the concept was entirely different.   
It was a time when the British were ruling.   
They were not worried about the development 
of      the country.   They were not carrying   on 
their shoulders the onerous and   cumbersome 
task of establishing a    welfare State.    It was a 
country    which they were using for their own  
purposes.   The entire policy was different at 
that time.    They thought that let the Railway 
Budget be separated and whatever funds  are    
generated from the  Railway  Budget  should  be  
used for the Railways as such. But      Sir, how 
much water has flown down   the Jamuna since 
then? Is this the   position today?    Are we 
taking  up  the development work of the    
Railways 

only with the help of Railway  funds? Are 
Railways    capable of generating so much 
money? Certainly not. They are not.    In fact, 
today, it is dependent  entirely  on  the policies  
shaped by the Planning Commission and   ap-
proved    by    the    Public    Investment Board.   
Hence, when the entire development plan of the 
Railways    comes from the main Budget itself,    
where is the necessity for a separate Railway 
Budget?   I would submit to you, Sir, that the 
Railway Budget, in     the context  of the  
situation  as  it  exists today, is not only 
anachronistic,    but this sort of a separate 
Budget is   also an unnecessary drain in the   
Railways as such.   Railway should become 
part and parcel of the overall planning of the 
nation.    The funds should    come from  the 
overall     economy and not from the Railways 
economy as   such. If that is to be    done, the 
first step which needs to be taken is this. I do 
not say that purely converting it into a larger 
Budget or having a consolidated  and     
comprehensive     Budget, would  straightaway     
bring about    a miracle.    No  miracle  ever  
happens. Laws  of Economics never know  any 
miracle.    Laws of    Economics    never 
succumb to any platitudes and slogan 
mongering nor do they succumb to an 
evaluation tainted by political commitments 
and motives.    Hence, I    think, we should 
consider the possibility of having a more 
rational approach, getting rid of the rigid 
approach, let the Railway  finance be  brought  
within the purview of the General    Budget as 
such. 

The second aspect is the concept of 
dividents. Now, Sir, the concept of dividends 
also is very substantially out-dated. Dividend 
has to be paid as a charge on the revenues. 
This is also a very exceptional approach. Di-
vidend is usually appropriated out of profits. 
A company earns profits and it pays dividend 
out of it. The statutory dividend which has to 
be paid in accordance with the 
recommendations of the Railway Convention 
Committee, is a charge on the revenues, on 
th« gross revenues, as such. Sir, the   firs' 
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pernicious, the first deleterious and 
undesirable effect of this sort of an approach is 
that even if the Railways are not making 
sufficient net revenues, they have to pay a 
dividend and for payment of dividend, even if 
they do not want it, they have to raise the 
freight. This is what has happened this time. A 
net dividend of Rs. 293.53 crores became due 
bringing about a deficit of Rs. 66.24 crores. It 
has to be understood, Sir, that Railways is not 
an institution, is not an undertaking, for 
making any profiteering. If it wants to 
profiteer, then, it has only to hold the country 
to ransom. They will raise any amount of 
freight, any amount of fares and the country 
will have to, willy nilly, pay the same and it 
will be an undertaking which will be making 
bumper profits. But what will be the social 
impact? What will be the economic impact? 
What will be the political impact of this sort of 
situation? Sir, supposing we supply water to 
the people or we supply electricity to the 
people; likewise, there are social 
commitments, very heavy social 
commitments, social obligations involved in 
the Railways and as such, if it means that the 
payment of dividend also indicates efficient 
working, higher net revenues and efficient 
working and management of the Railways, to 
that extent one can call upon that there should 
be better results, better profits, but the 
question still arises whether there should be an 
obligation to pay dividends out of your gross 
revenues. Payment of dividend out of gross 
revenues puts an empargo, puts a restriction, 
puts a constraint on the railways, that even 
where it is not otherwise desirable, the 
railways have to raise their revenues, they 
have to enhance freight and fare as they have 
done this time-Therefore, it needs to be 
considered whether we still have this system 
of dividends being a charge on the gross 
revenue when the railways have a very heavy 
social responsibility to discharge, a very heavy 
and onerous responsibility for the economy as 
such, to be discharged. 

Today, I must submit with all respect, that the 
way the freight rates have been raised is a very 
risky proposition. He was compelled to do so 
and let me tell you why it was necessary for him 
to do so. One has to look at the figures. He had 
to do so because in a total net revenue, out of a 
total revenue of Rs. 2920 crores, the 
expenditure is Rs. 2876 crores and there is a net 
revenue surplus of Rs. 43.24 crores. Again there 
is a liability of dividend of Rs. 349 crores. 
Deducting the surplus of Rs. 43 crores, there is 
an overall deficit of Rs. 306 crores against 
which they have to pay a dividend liability. To 
be able to pay the dividend liability they have to 
increase the freight, raise the freight at this 
critical stage when the economy of the country 
continues to be very highly inflamed. I am 
afraid, raising of the freight is likely to stoke the 
fire of inflation further. There are some burdens 
on the nation which multiply so far as the 
inflationary pressures are concerned. You raise 
one paisa on a kilogram of things. If one were 
to pay Rs. 5 for 500 kilograms on vegetables to 
be brought from suburbs to the metropolitan 
city of Delhi, it means, one paisa per kilogram, 
but when that vegetable goes to Shrimati Yadav 
or Mrs. Salve, the will not raise the cost of 
vegetable by one paisa per kilogram, he will 
raise 25 paise per kilogram. That is the 
difficulty. There are some burdens, some levies 
which have a multi-v plying effect so far as 
inflationary pressures are concerned. Railway 
freight is just one example. Therefore, if there is 
no liability of dividend, I think there would not 
have been any necessity for the railways to take 
a recourse to this increase in freights and fares 
as such. We have reached such a stage where 
every taxation, direct or indirect, through levies, 
through raising freights, etc. is going to be very 
highly inflationary and that causes harassment 
to that sector, to that section of the society, the 
less previleged, the under-privileged section 
which has trusted my leader the most, my party 
the most. 
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Therefore, I sumbit that this   aspect needs to 
be considered. 

There    are    commendable    factors about 
which I referred to earlier,   in augmenting    the  
efficiency     of     the railways.    Daily average 
wagon loading  has     gone  up  by  4000  
wagons. None of the Members on the opposi-
tion has even made a mention of it. It is not a 
miracle that it has   gone up to 4000 wagons per 
day.    This    is due to certain changes brought 
about and the commendable efforts that have 
been made in this    field.    There are further  
notable  efforts  made  in  the freight movement  
as  such  and    last year's  estimated  movement  
of  214.5 million tonnes could not be reached 
for  several   factors.    Various   factors worked 
against us. That also brought about decrease in 
our revenues. There was deterioration in the    
discipline. That is the one factor which always 
adds to the higher ratio of the operational cost.    
Then there was backlash of the frightening 
drought. There were inflationary    pressures.     
There were unsatisfactory loading and move-
ment of coal.   There was decline   in 
production of steel, decline in production of 
cement.    Therefore, the input movement was 
not    adequate.    Then there was labour trouble 
in Bailadila, there was Assam trouble and 
power cuts in the eastern sector. All    these 
factors have to be considered.      Can you 
consider the working of the railway, divorcing 
it from the totality of the factors    which go 
into the very working of the infrastructure of 
the country, which is the hard core of the 
infrastructure?    Thereore,   all    these factors 
have to be looked into     and then make an 
assessment and evaluation whether  Shri Kedar  
Pande  or Shri Jaffar     Sharief is  capable  of a 
miracle or not,  whether their efforts are the 
best ones or not.    Therefore, Sir,  for the year 
1981-82 the freight movement is estimated to 
be 215 million tonnes and if this is met, I 
submit with all humility,  it will help rapid 
industrialisation of the country. It will help the 
economy of the country and it will certainly 
improve the budget- 

ary position as such. There has been 
considerable improvement in the productivity 
of the rolling stock, primarily because there 
has been a segregation of wagons which are 
moving what is known as, "express stream". 
This "express stream" of wagons will carry 
essential commodities, such as foodgrains, 
fertilisers, cement, and coal. The "sick fleet" 
has been separated. The "sick fleet" has to be 
isolated, otherwise it may affect the running of 
the healthy fleet. Wagons and coaches which 
have reached near the end of their life and on 
which maintenance and repairs would be unre-
munerative should be condemned. Longer and 
heavier trains should be introduced to redue 
the pressure of trains on the track. If this is 
done, the same amount of traffic can be 
moved with a lesser number of trains than 
would be required. Otherwise, for this 
purpose, the ideal load of passenger and goods 
trains should be formulated taking into 
account the authorised operational 
maintenance. 

There is one aspect of the railway working 
to which I have to make a reference. I am 
happy my friend from the Communist Party is 
sitting here. And this is about the unfortunate 
deterioration in the discipline. The railway's 
productivity—either in terms of the rolling 
stock or in terms of the finance or overall 
productivity augmentation of productivity and 
optimisation of output—is never possible 
unless the services improve. Work-stoppages 
and wild-cat strikes are taking place every 
now and then. I am sure the railways have a 
long and well-established tradition of attend-
ing to the legitimate grievances of the staff. 
Yet I often hear that the greatest trouble 
comes from the running staff— the Loco-
Running Staff Association (LRSA) and the 
Carriage and Wagon Council. They adopt 
agitational approach even on matters which 
can hardly be said to be part of legitimate 
trade union activity. (Time besl rings) I shall 
conclude in five minutes. Sir. it is not only 
irresponsible and militant trade-unionism in 
the  railway; 



 

239                      Budget     [RAJYA SABHA]                (Railways)  1980-81       240 
 [Shri N. K. P. Salve] which militates    

against the efficient working   of   the   
railways,   but   the unions have     gone  still  
further, and started talking on their heads    
activities which are by no means or manners 
within the purview of the legitimate 
jurisdiction of the trade union movement.   One 
of the instances     is, there was a quarrel 
between a group of passengers and a driver on 
a sectional passenger train over the detention of 
a train.    More recently,      in South-Eastern 
Railway, they made an issue of the behaviour of 
a local dada in the    Railway    Colony at 
Talcher railway station.      Whereas  the  resi-
dents of the colony retired peacefully on the 
Administrator's assurance that the matter would 
be taken up with the  civil     administration,  
the  LRSA chose not only to continue the agita-
tion but also to extend it to    other stations of 
that railway.    When they were dealt with  
firmly  and some  of them removed from 
service, they tried to twist the arm of the 
administration by giving an all-India call for 
mass sick leave starting from the zero hour of 
29th January,  1981.    The administration    
was given    hardly 72 hours' notice to react to 
this.    Luckily,      a large section of the loco-
running staff had the good sense    not to listen 
to this unbecoming message of the Association     
The  unauthorised   absenteeism continued for 
27 days before   the LRSA decide to call off 
their agitation. 

Uir,  I should like to    congratulate Shri Jaffar 
Sharief,  I should like to congratulate Shri 
Mallikarjun and     I should    like    to 
congratulates      Shri Keddar  Panda  and   all   
the   bureaucrats who tackled  the situation firm-
ly.     Ultimately,   Sir,   I   am   one   of thtose 
people who want the employees to be given a fair     
deal    and     the Gft-vernment   employees     
must      get what is  due to  them.    The  salaried 
sector is the hardest hit to seitor under i 
flationary  pressure.    But,  Sir. it is that 
Government alone owes the responsibility and 
the employees do not own any responsibility?   
And is it not p» it    of   the   duties    of   the   
trade 

unions     ta ensure     that     they     do not    hold    
the   rountry   to   ransom by     having     this     
sort     of strikes without giving proper notice, 
without coming to the negotiating table      to have 
their grievances redressed?   Are they not 
responsible to see that   the country is not held  to 
ransom?      If the railway is paralysed, then I can 
travel by plane; my friends can travel by plane; but 
there are many     other people who have no other 
means  of travel excepting the railways.    How 
will the    goods move?     And if    the goods do 
not move to scarcity areas, what happens to those 
people    who are  languishing  below  the     
poverty line and those who are less-privileged  
under-privileged?   Sir,  the     next point is about 
reservation,     I am for reservation.    Reservation     
is     something which is non-negotiable, as far as 
my party is concerned.      But unfortunately it has  
been the  cause of strong  feelings   of      
resentment     in Gujarat.    Today I was was 
talking to somebody who     is from     Gujarat— 
somebody who  is   un-connected  with policies—
and he told me that in spite of the very pious 
attitude by the BJP here, it is the BJP which is 
fanning this sort of discontentment.      It      is 
most unfortunate this sort of fanning 
discontentment.   Some     day it    will boomerang 
against those very people who are trying to do 
that. We are for reservation. In the Railways, 
reservation must remain.     But there is one aspect 
of the matter when it comes to reservation.     
There should not be an attitude of reservation so 
far as the promotions      are      concerned.      You 
should  give  facilities  to that  section which  had  
been  oppressed  for years and   centuries  and  
which  has    been economically    backward,    but    
after they are recruited, please do not promote that 
basis of reservation. That will only increase 
inefficiency. 

There are few more things, but I will leave 
them, except stating one point and then I am 
done. I want that the experts associated with 
the Railways      on      finance       matters, 
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charatered     accountants and    others, should   
be      associated   right      from the   beginning  
itself.      The      working must become more 
realistic. The accounting system in the 
Railways is hopelessly      outdated.      It is        
the largest commercial undertaking    and they 
say that they     have a    double entry system 
there. I do not    know what approach is there.     
Their system is based      on cash    system      
of accounting.    Cash system of accounting 
had been given a  goby    nearly fifty  years  
ago.      We have now      a mercantile      
system  of      accoimting. Modernization      
requires    that      the Railways must attune 
themselves    to the modern mercantile system 
of accounting so that it gives them a more 
comprehensive picture of their profits and 
losses which have accrued,     not merely 
determined with reference to the  outgoings  of 
money and  the  incomings of money.   That is 
an    extremely  inaccurate,   unscientiffic,   ob-
solete and outdated method of determining 
profits or losses. I    hope this will be      
seriously      considered,     to switch over to 
modern methods      of mercantile system of 
accounting. 

Thank you very much. 
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SHRI P. N. SUKUL (Uttar Pradesh) : Mr. 
Vice-Chairman, Sir, I rise to support the 
Railway Budget for 1981-82, and at the very 
outset, I wish to congratulate the Railway 
Minister, Shri Kedar Pande, for the keen 
interest he is taking for toning up the railway 
administration and for improving the 
operational services, and especially for his 
great confidence to be able to effect the 
desired improvement in services as well as 
revamping for administration before long. Sir, 
when Mrs. Gandhi's Government took over 
the reins of the Government in January, 1980, 
the Indian Railways were in very bad shape. 

AN HON. MEMBER: They were in good 
shape. 

SHRI P. N. SUKUL: During the Janata and 
Lok Dal regimes, more than 120 passenger 
trains were cancelled for want of coal.       
Secondly, 
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the punctuality of the trains was at its lowest 
ebb. And corruption was also prevalent in 
matters of reservation. All this caused great 
hardship to the people and also considerably 
affected our national economy. 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): Well, according to Mr. Nalwa's 
argument, you will be held responsible. That 
is the difficulty. 

SHRI P. N. SUKUL: There was a record 
rate of inflation during the Janata regime. In 
this connection, Sir, just as Mr. Salve said, I 
would also like to recall the days of Emer-
gency when there was much better punctuality 
of trains and much less corruption. That is 
why soon after Mrs. Gandhi's Government 
was back in power, there was a marked im-
provement in the operational services of the 
railways. In 1980-81, 79 additional non-
suburban trains were introduced, besides the 
restoration of 100 ano odd passenger trains, 
and the runs ol 27 trains were extended. 

Sir, our railways constitute the largest 
public undertaking, with total assets of about 
Rs. 5,900 crores, employing 17 lakh persons 
and causing a revenue of more than Rs. 2,00 
crores annually. Daily about one crore 
passengers are transported and about 6,50,000 
tonnes of freight is also hauled in the country. 
That shows the importance of our railway 
system in our national economy. We are 
pvoud of the fact that so many other countries 
have sought to be benefited by our knowhow, 
by our expertise by our railway experts. Saudi 
Arabia seeks our railway expertise. Rail India 
Technical and Economic Srvices Limited 
completed several assignments in Syria, Sri 
Lanka, Malaysia, Nigeria, Iran, Bangladesh 
and Ghana. The other day I read in the 
newspapers that eighteen of our experts are to 
go to Zambia also to help improve their    
railway 

system. Indian Railways are the lifeline of our 
country's economy. Naional economy depends 
largely on the efficiency of the railways. There 
has been a growth in passenger traffic in the 
last three years by more than 30 per cent and it 
is anticipated that this growth will be to the 
extent of 38 per cent by 1988-89 and the 
railways expect to carry about 300 million 
tonnes by 1982-83 and 370 million tonnes—
by 1988-89. The railway network therefore 
needs to geared up as best as possible. Rail-
ways are supposed to need as many as Rs. 
36,000 crores to meet the traffic by the turn of 
the century. There is no doubt at present there 
is a shortage of 20,000 wagons. And the other 
problem is that our 15 per cent locomotive 
engines and 10 per cent of passenger coaches 
and 5 per cent of goods wagons have become 
over-aged arid need prompt replacement. 

As regards increase in fares, I think during 
the Janata regime also, if you recall the budget 
of 1979-80, there was a raise in freight by 5 
per cent to 10 per cent and as against the 
estimated net surplus to the tune of Rs. 28 
crores, that year closed with a deficit of  Rs.  
66.24  crores. 

Sir, I will not take much time of the House; 
many Members have already given a lot of 
data. I shall, therefore, come up with my 
suggestions which, I hope, the Railway 
Minister will keep in mind and try to 
implement. Sir, hill concessions have been 
cancelled. I would like the hill concessions to 
be restored. It is not correct to say that hill 
resorts are for the higher income group people 
only and therefore they do not deserve any 
concession. There are Government employees, 
a large number of employees and workers 
from the hills, working in the plains, even in 
the south, and they do want to go to their 
homes in the hills and if these hill concessions 
are restored, these low-paid people will be 
helped a lot. Then, railways should also be 
extended to the hill areas in UP; Almora; 
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if possible Pauri and Tehri. if not Chamoli 
exactly. At the beginning of the century the 
Britishers had a plan to take the railways to 
our hills in UP, but so far railways have not 
been able to reach there. I would, therefore, 
like our Government to give a thought to, it 
and plan for extension of the railway facility 
to UP hills—Kumaon as well as Garhwal 
hills. 

The main criticism that has come from the 
Opposition is regarding accidents, the number 
of accidents, the number of dacoities and 
robberies, and punctuality of trains. In the last 
ten days of October, 1980 sixtythree persons 
were reported to have been killed and 214 
injured in three major train accidents. As 
regards deaths, Sir, in 1978-79 during the 
Janata regime, there were 74 deaths, and the 
number of injured was 370. Then in 1979-
80—mostly the Janata period— t'nere were 
113 deaths and 468 wounded. In 1980-81, Sir, 
I read somewhere that 257 persons have died. 
As regards dacoities and robberies, Sir, in 
1977t there were 278 cases of dacoities and 
robberies on trains. In 1978, there were 223 
cases, in 1979 there were 253 cases. This is 
the performance of the Janata regime during 
which so many robberies and dacoities were 
committed. And they are still being 
committed. And attention should be paid to 
their removal. 

As regards punctuality of the trains, Sir, 
this is linked up with the question of chain-
pullings. Unauthorised passengers like 
students and other workersi who travel daily 
'pull the chains and that is why the trains are 
held up, and the punctuality is affected. To 
avoid the chain-pulling, Sir, I would like to 
request the Minister to consider the proposal 
o,f having an automatic central system of 
closing and opening of the doors of compart-
ments as in Japan. If there is a central system 
by which all the doors are closed at one time 
and all the doors are opened at one time, the 
chain-pulling will be removed, and there will 
be no scope for late run- 

ning of trains due to chain-pulling. So, Sir 
this system, if possible, should be introduced 
in our  railways. 

Sir, it has already been pointed out that 
greater attention should be paid to these 
unremunerative or uneconomic branch lines. 
The operational cost of the narrow gauge and 
the metre-gauge is supposed to be more. So, 
the change-over to broad-gauge is necessary, 
and work is being done in this respect. Sir, 
somew'nere I read in the newspaper, the other 
day, either the Minister or an official saying 
that it is not so, and that the operational cost 
on narrow-gauge and the metre-gauge is not 
more. And it was also referred that in Europe 
and other western countries also there are 
metre-gauge trains. But there, Sir. all is 
electric traction. They are not driven by coal, 
they are not driven by steam engines. That is 
why the cost there is much less. But here in 
India, the operational cost on narrow-gauge 
and metre-gauge is more and, therefore, the 
change-over has to be there, and it should be 
expedited as much as possible. Sir, I read in 
newspapers recently that the goods offices 
which were functioning \iave been cancelled 
in so many cities and towns. Now. they are not 
functioning. I request the Minister to. kindly 
reconsider this. These goods offices should be 
re-opened in various cities and towns where 
they have been cancelled. As regards 
backward areas, Sir, an hon. Member was 
referring to Rajast'han the other day. Our 
Eastern UP also constitutes a backward area. 
So, they should be attended to. They should 
not be neglected, and as many railway lines as 
are possible should be opened there. 

Now, Sir. there is one point regarding the 
compensation. Compensation, under the 
Railway Act, is payable to the dependents of 
the passengers. If somebody dies in a rail 
accident, the dependents are to be paid 
compensation. And no compensation is, 
perhaps, payable for the death of a person 
who has no dependents, just like students. 
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So, the Railway Act should be amended and 
compensation should be paid in respect of all 
those who die or who are injured while 
travelling. 

Sir, electrification where the traffic density 
is heavy is a must. And in this connection, Sir, 
I would like to request the Ministry to have 
the Moghulsarai-Lucknow section electrified 
as early as possible. There are two routes—via 
Faizabad and Sultan-pur. And if you electrify 
the Moghul-sarai-Lucknow-Kanpur sections, 
this will go a long way tQ improve the 
economy of that region. Sir, the rail-Way 
users' committee should also be geared up, and 
greater security of (passengers is a must. 
Under this thing. Sir, I would suggest 
insurance of the passengers.    There should be 

an insurance scheme as 4 P.M.      
exists in the case of State Roadways 
Corporations. In Uttar Pradesh and elsewhere 
too there is a sort of insurance scheme and so 
here in the case of railways also we' could 
have a scheme of insurance of passengers and 
also strengthening of the Railway Protection 
Force so as to ensure greater security of 
passengers. 

Then, Sir, casual workers should be made 
permanent. Mr. Tripathi had said that there 
are 6 lakhs of casual workers who would be 
regularised, made permanent. I do not know 
what their real number is. But these workers, 
who are the lowest paid, deserve sympathetic 
consideration and they should be made 
permanent as early as possible. 

Now, Sir, as regards the increase in fares of 
second class passengers, this is something 
which is going to pinch the comman man, at 
least the middle class man. The sleeper 
charges for the first night have been raised 
from Rs. 5 to Rs. 8. The reservation fee has 
been raised from 25 paise to Rs. 2. So from 
Rs. 5.25 it has been raised to Rs. 10 now and 
it means a 

hike of 95 per cent in the reservation fee and 
sleeper charges. This should be reduced, if 
possible. If it is reduced, a large number of 
salaried people, low income group people, 
workers, common people and farmers will be 
benefited and they will be all praise for our 
dynamic Government headed by Shrimati 
Indira Gandhi. 

Sir, our hon. Minister has already evinced 
great interest in the welfare of employees as 
mentioned in his Budget speech. He is now 
looking forward to an era of prosperity and 
modernisation of the system and the well-
being of the railway men and their families. 
Just now, a few minutes back somebody was 
talking about corruption and this and that. It is 
true that it is there. No doubt about it. The 
elements really responsible for it should be 
discovered and punished. However, I hope 
this Government is going to have the most 
cordial relations with its employees. Their 
problems should be attended to and there 
should be no scope for agitations, as far as 
possible. I know our Government is very 
considerate and very sympathetic to the 
problems of the railway employees. Shri 
George Fernandes was talking of bonus for all. 
(Time bell rings). When he became a Minister 
he never talked of bonus for all. And I remind 
you that had the elections not been 
announced, the railway men too would not 
have got that bonus that was announced at a 
very verv late stage, perhaps in October or 
November, when the elections were going to 
be held three or four months later. 

So, Sir, I hope our Railway Minister and 
his officers will attend to these problems and 
will consider my suggestions that I have just 
now given. 

With these remarks, Sir, I support the 
Budget and request the other hon. Members 
to pass it unequivocally. 

SHRI C. K. JAFFAR SHARIEF: Mr. Vice-
Chairman, Sir, at the outset I would like to 
convey my heartfelt 
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gratitude to all those Members who have 
participated in this discussion in the past few 
days. In all, up till now 35 Members have 
participated in this debate. The deep interest 
taken by the various sections of this House in 
the well-being of the railway system, 
improvement in its operational efficiency and 
its financial viability has been amply 
demonstrated in these discussions. 

It is obviously not possible for me to cover 
in my intervention all the points that have been 
raised although the Railway Minister who is 
here will also be replying to the deba'^^How-
ever, I assure all the speaker* that each and 
every suggestion made by them during these 
discussions will receive our personal 
consideration and the conclusions arrived at 
will be communicated to them. Sir, I shall be 
confining myself to clarifying the position on 
some of the general points. Sir, some of our 
learned friends, particularly Mr. Raju and even 
Mr. Nanda, referred to it that we have found a 
scapegoat in our predecessor, Shri Kamlapatiji 
for whom we have a very high regard and 
respect. It is a very unkind remark. We have 
only tried to highlight the improvement in the 
performance being witnessed during the recent 
past. That does not mean that the period 
immediately preceding this phase, has no 
contribution to its development. As you know, 
Railways are a very complex system that func-
tions and progresses with the expansion in 
activities in various fields in co-ordination 
with various services like scientific, technical, 
economic, industrial, administrative, etc. The 
process started from the beginning of 1980 
when we took over and if has been speeded up 
recently. And that is being highlighted in the 
Budget speech. 

The claim that the year 1977-78 was the 
best year, is not factually correct. In fact, the 
best performance was in 1976-77 when the 
Railway carried 212.6  million    tonnes.    As    
the hon. 

Member, Mr. Raju, was pointing out, the year 
1976-77 was the emergency year. During that 
year, the national economy touched its highest 
peak. In the next year, the figure came down 
by 2 million tonnes. In the subsequent year, 
the figure again came down by 11 million 
tonnes and 1979-80, it took a stupendous fall 
of 182.5 million tonnes. If clearly indicates 
that the achievement made during the emer-
gency period was completely washed away 
during the three years of Janata rule. In other 
words, within a short span of three years, the 
Railways lost 20 million tonnes. A complete 
wreck of Indian Railways was the legacy left 
behind by the Janata Government to us. The 
improvement now visible, as I said earlier, in 
the performance, is obviously due to 
unrelenting efforts made by the Government, 
our Railway Board and Railway Ministry 
since the beginning of 1980. 

Sir, it is our policy to expand the railway 
network and go in for gauge conversions to 
improve our service and also to develop 
backward areas. But as the hon. Members are 
aware, paucity of funds is in our way. Mr. 
Nanda is not here. He was accusing the hon. 
Minister that he is parochial and all that. Sir, 
in Orissa, there is one line, Koraput-Rayagada 
new B.G. link of 174 Kms. which costs about 
112 crores which is under active consideration 
and will be included in the Sixth Plan. The 
second one is Sam-bhalpur-Talchar new B.G. 
link of 158 Kms. of Rs. 35 crores which is 
under examination in the Board's office. 
Without ascertaining the facts, they sometimes 
get into wild allegations and it is very 
uncharitable. Only Rs. 380 crores have been 
provided for the new lines. However, I am 
happy to announce that Karur-Dindigul-
Tuticorin line has been cleared by the 
Planning Commission. Similarly, few other 
important projects have been included in tlie 
Railway budget. Metropolitan Transport 
Office at Madras is being retained. This 
organisation is to survey the conversion of 
Madras-Tambaram suburban system.    Action 
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is being taken to establish new Railway 
Divisions at Bangalore, Bhopal and Ambala 
and a special committee has been set up—Mr. 
Kalyanasun-daram wag very particular as he 
mentioned it in his speech. A high-powered 
committee has been set up to give 
recommendations for new zones and 
diversions to improve the efficiency. 

I saw in some newspapers where it is being 
mentioned that Madhya Pradesh has been 
neglected. The Guna-Etawah survey was 
included in the last Budget. Good progress 
has been made on this and this is being 
expedited. Once the survey is over, it will be 
taken up and it will go to the Planning 
Commission for its clearance. 

Sir, many comments have been made in 
regard to the rise in freight and fares. Sir, we 
do not believe in deceiving ourselves or the 
people. We have adopted a realistic approach, 
a pragmatic and a practical approach, and we 
would like to take the pec.ple of this countrv 
and this Houee into confidence. The increase 
in dearness allowance, cost of fuel and stores. 
account for Rs. 307 crores. Without passing 
this burden to the general taxpayers, the 
Ministry has decided to raise this amount by 
increasing the fares and freight rates. 
Suburban passengers, of short distance rail 
travel, upto 150 Kms, who constitute ninety 
per cent of railway users, have not b'sen 
affected by this increase. For a distance upto 
1,000 Kms. the increase in freight would be at 
the rate of one paisa per Kg. in the case of 
foo< grains, one and a half paise in the cas 1 
o,f fertiliser and less than two paise j 1 the 
case of kerosene oil. Even t! ough the 
Paranipe Committee which vas appointed by 
the Janata Govern; ient recommended a much 
higher increase, we have only made the 
minimum required increase. 

In regard to passenger traffic, recently, we 
have double-headed the K. K. Express, which 
is for the benefit of the people of Kerala and 
Karnataka. We have said in this Budget that 
the A. p. Express will be double-headed socn 
and an addition capacity of 33 per cent is 
being added to the Delhi-Howrah  Rajdhani 
Express. 

Sir, Mr. Nanda was speaking about the 
inputs. The need for rehabilitation speaks 
what? Without taking the cost of inputs into 
consideration, how can we run the Railways? 
All the time, we have been hearing in this 
House a lot of criticism about safety 
a/Ptravel, accidents, derailments and m on. 
The goods traffic carried in 1950 was 73 
million tonnes. In 1981-82, this has increased 
to 195 million tonnes. The increase is about 
266 per cent. The passenger traffic carried 
during this period showed an increase of 285 
per cent. 

Sir, we have been intensively replacing our 
assets in phases every year. Renewal of track 
and replacement of roiling stock are being 
done over a period of time. Due to paucity of 
funds, there has been some accumulation of 
arrears in regard to replacement of rolling 
stock, renewal of track and so on .   .   . 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): Mr. Minister, .   .   . 

SHRI C. K. JAFFAR SHARIEF: We also 
want to introduce new methods and 
technology in the Railways. 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): Mr. Minister, .   .   . 

SHRI C. K. JAFFAR SHARIEF: T'nis 
also require additional funds. 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): I think, there has been too much 
of conversation from the Ministers' quarter. It 
is difficult for them to take down. They are 
finding it difficult to take down. 
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SHRI C. K. JAFFAR SHARIEF: Sir some 
of the friends were very concerned about the 
working class. I must tell you, Sir, that 
Railwaymen are our own workers and they 
are a part of the Railway family. The policy of 
our Government is to be more considerate to 
them and to look into their grievances and 
solve them. My friend, Shri N. K. P. Salve, 
being an economist, has lessened my burden. 
During his speech he made many points which 
are worth remembering. Many of the 
Members, such as Shri V. B. Raju, Mr. 
Ramamurti, made some valid points. Shri 
Surendra Mohan, Shri Khushwant Singh, Shri 
Kalyanasundaram, Shrimati Usha Malhotra, 
Shrimati Nijma Heptulla, Shrimati Monika Das 
and so many other friends have. . . 

 
SHRI C. K. JAFFAR SHARIEF: I may not 

be able to cover all the names. 

SHRI B. SATYANARAYAN REDDY 
(Andhra Pradesh): Everybody has contributed 
in one way or the other. 

SHRI C. K. JAFFAR SHARIEF: Every 
Member from every section of the House has 
spoken. I thought I should mention at least a 
few names. They have all made a very 
valuable contribution, I must say. Now I was 
referring to the interests of our workers. 
Regarding the recent loco running staff strike, 
about which some of the Members were very 
much concerned, I must say Jf any taction, 
particularly the Members from the CPI(M) —I 
think Mr. Kalyanasundaram will bear with 
me—talked of the organised sector, what 
would happen to the people who are living in 
this villages? (Interruptions).   Mr. Salve 
explained 

1*17 RS—9 

this point very well. It is not the problem of 
carrying passengers, but there is the question 
of taking the goods to the remotest parts. 
During the last few months, when there was 
severe drought in the northern States, even 
the responsibility of carrying drinking water 
was shouldered by the railways. So, if 
locomen or any running staff went on strike .  
.  . 

SHRI M. KALYANASUNDARAM (Tamil 
Nadu): Did they at any time refuse to do such 
service? No comment. They have never 
refused to do such service. 

SHRI C. K. JAFFAR SHARIEF:  I am coming 
to your point.    Without any reasonable ground, 
without any rational approach, if they just want 
to threaten and hold the country to ransom, let 
me tell you, we are more concerned with the 
welfare   of   the people at large and not a few 
sectors who would like to hold the country to 
ransom and threaten the Government.   Sir, it is, 
therefore,   in   the interest of the workers, in the 
interest of the people of this country, in the 
interest of the economy of this country,  when 
we talk of so much   of development.   I have 
been listening to and I myself am very much 
interested about the expansion of the railway 
network in the country.   Every section, 
practically in every budget that has been 
discussed on the floor of this House or the other 
House,  or   the number of questions   that we 
come across in Parliament, is more concerned 
with the developmental activity of the railway 
network in this country. Where do you find the 
money from? For that money has to be 
generated. And if the money has to be 
generated, functioning should be there, we 
should be able to produce more.   And we can 
produce more only when everybody works with 
discipline.   This to the actual thing about which 
the Government is very keen, and the Gov-
ernment is not vindictive.     We are clear in our  
mind   that   whatever channels are open to them 
according to the rules, they are free to take up 
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these channels and the cases will be 
considered on merit if they are in any way 
deserving of consideration. 

SHRI M. KALYANASUNDARAM: 
Now that the agitation has been with 
drawn, will you at least reconsider 
and take them back to* duty. More 
than a thousand locomen have been 
removed from service. They are all 
experienced men. ' '   .». 

SHRI C. K. JAFFAR SHARIEF: It is 
only for that reason'' that I told you that 
they can make use of the channels that are 
open to them and every case would be* 
considered on its Own merit. 

Now coming to passenger amenities, 
some of the Members criticised that there is 
some de-departmentalisation of" catering. 
Let- me assure the House that it is not 
within our knowledge. If there is anything 
like that, this Government is not going to go 
against the established practice or policy. If 
anything' like that anywhere has happened1 
by mistake, such a thing should be 
corrected. Our policy is to improve the 
catering system. Wherever departmental 
system is essential, we are going ahead with 
that and doing more than that. There was an 
allegation that we are favouring the 
contractors. I have taken personal'care to 
see that the catering system must become an 
employment-oriented scheme so that our 
people can get jobs and run the catering 
service well. 

Secondly, Sir, some Members have 
talked about the drinking water and    I 
lavatories.   Let me tell the hon. Mem 
bers that most of the time I travel 
by-train, and. whenever I travel, by 
train,  whatever   I have gone,  it  has 
been a surprise and shock    for   the 
Station Masters that I have gone to    i 
see .the lavatories first before anything    j 
eke-    So it is "our endeavour to. see 
"that the passenger amenities are also 
improved.  

SHRI V. GOPALSAMY (Tamil Nadu): 
Will the hon. Minister reconsider about the 
reservation period also? Many are terribly 
affected by this. Previously it was 6 months, 
which has been reduced to 1 month. If it could 
be made 3 or 4 months-. ... 

SHRI M. KALYANASUNDARAM will 
come to that. The question was. there was 
complaint about corruption. To ease that 
situation, we have opened a" number of new 
reservation counters. 

SHRI V. GOPALSAMY: Employees 
particularly are very much affected— 
particularly people coming from the Southern 
States. These employees are here, coming 
from far away places in the Southern States. 
They will be much affected. So please try to 
reconsider it. 

SHRI C. K. JAFFAR SHARIEF: I am telling 
you that it is only in the interest of the travelling 
public that ttifs decision has been taken so that 
there should not be advance reservations by the 
travel agencies and all other people who indulge 
in corrup-. Hon. H the duration is less, then peo-
ple who are generally in need can go and have 
it. Anyway, let us try this practice. After 
sometime, if it is necessary, we can think of 
revising it. 

SHRI V. GOPALSAMY: Kindly consider 
having some safeguards for at least the 
Government employees and the Central 
Government employees. 

.SHRI C, K. JAFFAR SHARIEF: How do' 
you discriminate? 

SHRI V. GOPALSAMY; They are very 
much affected. There cannot be malpractices 
regarding reservations by Government 
employees. 

SHRI C K. JAFFAR SHARIFF: But how 
would you discriminate? It is mostly meant for 
everybody, How would you discriminate 
between Government employees and otherg? 
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SHRI V. GOPALSAMY: They come from 
far away places in Andhra Pradesh, 
Karnataka, Tamil Nadu etc. 

SHRI C. K. JAFFAR SHARIEF: Anyway, 
we will examine it. 

So, Sir, I was continuing about amenities. 
It is the earnest desire of the railways not only 
to give an improved service to the railway 
users, but also to look after .  .  . 

SHRI ARVIND GANESH KULKARNI 
(Maharashtra): Sir, may I make a query? 

THE VICE-CHAIRMAN (SHRI DINESH     
GOSWAMI):     Let     him 
finish. 

SHRI ARVIND GANESH KULKARNI: 
On this giving an improved service, I have 
got a problem. Can I make a query? 

SHRI C K. JAFFAR SHARIFF: Sir, Mr. 
Kulkarni has alwayg got problems. 

SHRI ARVIND GANESH KUL-KARII: 
Sir, if he says  .   .   . 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): If I do not give him a chance, 
the problem will pass on to me. So it is better 
that I give him a chance. 

SHRI ARVIND GANESH ; KULKARNI: 
Sir, I thank you for allowing me to ask one 
clarification, when he is saying about 
improving the services to the railway users. I 
may remind Mr. Jaffar Sharief—his senior is 
also sitting and hia junior is also sitting at the 
same time—that last year when Kamlapatiji 
wag replying to the Railway Bcdget . . . 
(Interruptions) You don't go on protecting 
your Ministers. They are quite competent. 

SHRI KALP NATH RAI (Uttar Pradesh): 
They are the most competent Ministers. That 
they are competent,  you  also    admit    
(Interrup- 

tions).   They are not just competent but the 
most competent. 

SHRI ARVIND GANESH KUL 
KARNI: And competent unsurpassed, 
I can say.,  

SHRI KALP NATH RAI: Nobody is as 
competent as you are. 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): Mr. Kulkarni, you address the 
chair. 

SHRI ARVIND GANESH KULKARNI: 
Sir, 1 made a reference particularly to the 
difficulties of the Railway users in the Sangli-
Miraj area, more particlarly about the 
Mahalakshmi Express which was introduced 
by the earlier Government to cater to the need 
of the hinterland 01 Western Maharashtra. 
Running from Kolhapur, it reaches Bombay at 
8.30 in the morning and then leaves Bombay 
at 8.30 in the night. This is to see that the 
travelling public gets all the benefits. Un-
fortunately, usually, the train—about 80 per 
cent of the times—leaves .  . . 

THE VICE-CHAIRMAN (SHRI (DINESH 
GOSWAMI): Now you are going into details 
too much. 

SHRI ARVIND GANESH KULKARNI: 
Within one minute I will finish. I will not take 
even one and a half minutes. The problem is 
that this train is joined by the Karnataka 
Mahalakshmi Express. The Karnataka 
Mahalakshmi Express leaves Bangalore in the 
morning and reaches Miraj at 10, but it never 
comes in time because it has to travel a long 
distance. When last time Kamlapatiji was 
saying about the Varanasi Express, the Shiv 
Shankar and other things, I had asked him 
about the Mahalakshmi Express, and he had 
said Mahalakshmi bahut prasann Ivai. I had 
asked him: Will the Mahalakshmi Express 
ever reach Bombay at 8.30? It has never been 
enquired into. I want to suggest again that the 
Karnataka Mahalakshmi Express  should 
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be joined to the Sahyadari Express which 
leaves at 12 O'clock and the Kolhapur-
Bombay tMahalakshmi Express should be 
allowed to leave at 10.45 so that it reaches 
Bombay at 8.30. Please see that this assurance 
which your predecessor had given is fulfilled. 
Otherwise, it does not become what y°u call 
the benefit to the travelling public. 

SHRI C. K. JAFFAR SHARIEF: Sir, I am 
glad Mr. Kulkarni not only spoke for himself 
but also for me because the Mahalakshmi 
Express originates from Bangalore and 
reaches Bombay. Sir, in the last year's Budget, 
we had assured that it will be double-headed. 
This is a vast programme, as I said earlier. The 
KK Express was double-headed recently. In 
this Budget, we have said about the AP 
Express. like ,that, we will do it. There is one 
problem, namely, that of platforms in 
Bombay. That is the major problem we are 
facing in double-heading that train. After the 
Budget last year, our main thrust for the next 
few months was cm freight movement because 
it is very important from the revenue point of 
view. It is more the freight which brings more 
revenue to the Railways rather than the 
passenger traffic. The passenger traffic is more 
a social obligation. So our main thrust was on 
improving the freight movement so that we 
could earn more to spend more for better 
amenities, to which Mr. Kulkarni was just now 
pointing out. Now our thrust is on punctuality 
and better maintenance of the rolling-stock 
and tracks, as has been explained in the 
Budget, and our catering system. Our thrust is 
on these things. I am sure by the time we meet 
next after this Parliament session, either during 
the Question Hour or on some other occasions, 
the hon. Members will themselves praise it. 
They will themselves see visible 
improvements in the performance of the 
Railway?. 

SHRI ARVIND GANESH KULKARNI: 
The promise had been made by Kamlapatiji 
that this train will reach Bombay as 8.30 but 
it has still not been implemented. 

SHRI C. K. JAFFAR SHARIEF: I would 
certainly assure you, Mr. Kulkarni, that all 
this we can achieve provided Mr. 
Kalyanasundaram and other other advise their 
working class to co-operate with us. That is 
the main problem. 

SHRI M. KALYANASUNDARAM: Put 
the blame on the workers. 

SHRI ARVIND GANESH KULKARNI; 
That means nothing will happen.    They will 
never co-operate. 

SHRI C. K. JAFFAR SHARIEF: Mr. N. K. 
P. Salve said that there was no need for the 
railways to pay the dividend. I would like to 
clarify the position that the dividend paid by 
the railways is not comparable to the term 
used for commercial companies. The dividend 
paid by the railways is in the nature of interest 
on the loan capital invested by the general 
exchequer, there being no equity capital as 
such invested in the railways. The dividend 
actually paid is fixed by the Railway 
Convention Committee which is a 
Parliamentary Committee; and that 
Committee takes into account the average 
borx'owing rate of the Government. This is 
what I also wanted to clarify. 

Besides these, T would like to place on 
record my compliments to the railwaymen 
who have given their best in serving the 
country and the people. I must pay my 
compliments to the officers of the railways in 
different Divisions and Zones and especially 
to the new Railway Board which has put in its 
untiring efforts. In fact some of the 
railwaymen were telling me when I went on 
tour the other day that they were seeing a new 
experience—they had earlier doubts about 
their capacity—and    that they had    
developed 
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confidence that they can work better. This 
confidence could be gained by the direction, 
by the better management and by the better 
supervision imported by the new Railway 
Beard. So, I compliment all of them. 

I thank you very much for giving me this 
opportunity. 

SHRI M. KALYANASUNDARAM: May 
I seek a clarification? Just one minute, Sir. 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): I think, Mr. Kalyanasundaram, 
it will be better if you !ask for clarification at 
the end becaus«r there will be duplication 
otherwise. The Railway Minister will reply. 

THE MINISTER OF RAILWAYS (SHRI 
KEDAR PANDE): I shall reply to the debate. 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): He wouoid be replying at six 
today. There are still quitte a lar&e number of 
speakers. 
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THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): If you conclude it,   it is better. 

SHRI D. SATYANARAYAN REDDY: I 
have to use my time. AH my points are not 
over. 

THE     VICE-CHAIRMAN      (SHRI 
DINESH      GOSWAMI):      We      we 
squeezing the debate today.  I     am 
.requesting    you   to be as   brief   as 
possible. 

 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAWMI): No, tolk please. I am 
appeiling to this side and that side not to 
carry on this kind of discussion. Reporters 
will not be able to take down the proceedings.
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"Although Broad Gauge forms only S 
per cent of the route-kilometres, it accounts 
for 86.6 per cent ot the freight tonne km*, 
and 75.5 per cent of the Passenger kms. 
Metre Gauge covering 42 per cent of the 
total route kms. carries only 13.3 per cent 
of the freight tonne kms. and 21.8 per cent 
of the passenger kms. Narrow Gauge 
comprises about 7 per cent of the network 
and accounts for the residual 0.1 per cent of 
the freight tonne kms. and 0.7 per cent of 
the passenger kms" 

 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): Now please conclude. 

SHRI B. SATYANARAYAN REDDY: I 
will finish. 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): No; now please, conclude I 
have a list of 10 speakers. 
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SHRI B. SATYANARAYAN REDDY:  I 
am concluding now. 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): You have already taken 23 
minutes. You have taken this much time with 
the result that other speakers will not get their 
time. 

 
(Interruptions) 

THE      VICE-CHAIRMAN      (SHRI 
DINESH  GOSWAMI):   Mr.  Minister, kindly 
listen to his speech. Otherwise I will be in 
trouble. (Interruptions) 

AN HON. MEMBER: He is listening. . . 
(Interruptions) 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): Please conclude now. 

 

 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): I think he is taking too much of 
indulgence, It will not go on record now. 

(SHRI B. SATYANARAYAN REDDY 
continued to speak.) 

THE VICE-CHAIRlMAN (SHRI DINESH 
GOSWAMI): Mr. Reddy, whatever you are 
saying is not going on record. 

(SHRI B. SATYANARAYAN REDDY 
continued to speak.) 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): This b not going on record. 

(SHRI B. SATYANARAYAN REDDY 
continued to speak.) 

THE 'VICE-CHAIRMAN (SHRI 
DINESH GOSWAMI): Nothing is 
going on record. ^^" 

(SHRI B. SATYANARAYAN REDDY 
continued to speak.) 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): Will you kindly sit down now? 

(SHRI B. SATYANARAYAN REDDY 
continued to speak.) 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): This is very unfair. Nothing is 
going on record. For the last ten minutes I 
have been requesting you to conclude. You 
have been saying that you are going to 
conclude after "making one point. 

SHRI B. SATYANARAYAN REDDY: i 
have not yet taken the time allotted to me. 
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THE VICE-CHAIRMAN (SHRI J3INESH 

GOSWAMI): You have taken 
more time. There are still seven speakers. The 
Railway Minister has to speak at 6 O'clock.   
If it goes on like this, then two or three 
Members will not get   their   chance.   I have 
given you three or four minutes more.    Rut, 
still you    are going on. (Interruptions).   Yes, 
Mr. Haq. 

[The    Vice-Chairman    (Dr.    Rafiq 
Zakaria)  in the Chair.] 
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THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): Now, the Minister has to reply at 
6 O'clock. I, therefore, propose to call your 
more speakers, two from the Opposition and 
two from the Congress (I) Party. From the 
Opposition. Shri Shiva Chandra Jha and Shri 
Warjri will speak and from the Congress (I) 
Party, Shri Dharmavifa and Shri Kalpnath Rai 
will speak. 

SHRI AMARPROSAD CHAKRA-BORTI 
(West Bengal): Sir, what will be our fate? 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): From your side only I am 
calling Shri Warjri. 

 
THE VICE-CHAIRMAN (DR. RAFIQ 

ZAKARIA): No, that is not possible, because 
the instructions given are that at 6 O'clock the 
Minister, has to reply. The Minister has got 
other engagements also. This has all been 
decided upon. The Minister will reply at 6 
O'clock.   Therefore, I 

am making it clear in the very begin* ning. I 
am calling only two people from the 
Opposition side. 
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SHRI ALEXANDER      WARJRI 
(Meghalaya): Mr. Vice-Chairman, Sir, 
actually I did not intend to speak on the 
Railway Budget. I have spoken on this 
practically every year for three years. But 
seeing that hardly anyone has spoken about 
the North-Eastern Frontier Railway, I have no 
alternative but to take a stand and speak on 
this. In spite of assurances from the Minister 
concerned, practically nothing has been done 
with regard to the North-Eastern Frontier 
Railway. Mr. Kamla- 

pati Tripathi was the Minister then and in 
reply to my speeches, he had written many 
letters to me assuring me that conditions in 
the passengers trains for the North-East would 
be improved. I thank him for his assurances, 
but, also, he is no longer a Minister. Till now, 
practically nothing has been done. The 
Tinsukia Mail is the worst train in the 
country. It has become famous for its delayed 
arrival and delayed departure. 

SHRI    BIPINPAL DAS    (Assam): say, 
notorious. 

SHRI  ALEXANDER  WARJRI:      I 
reached  .   .   . 

SHRI   BIPINPAL   DAS    (Assam): It is 
notorious. 

THE VICE-CHAIRMAN      (DR. 
RAFIQ ZAKARIA): He did not fol 
low you.  

SHRI ALEXANDER WARJRI:   No, 
I follow him. If it is late by one 
hour or so, it is something good. But 
how notoriously late it is a§ a rou 
tine, you cannot imagine. I will tell 
you my own experience. On the 8th 
January, I left Shillong early in the 
morning to catch Tinsukia Mail 
which was to leave Gauhati at 3 
O'clock.       I     reached     Gauhati     at 
II O'clock. It is supposed to 
leave Gauhati at 3 O'clock, 
but it left Gauhati at 2 O'clock the 
next day. This is the usual per 
formance of the Tinsukia Mail and 
other mail trains to and from Assam. 
On reaching Bongaigaon that day, I 
came across four girl students study 
ing for medicine with a problem. 
Reservations were made for them, 
but their seats were forcibly occu 
pied by the Army personnel. Even 
the train superintendent could not do 
anything to help them. He went to 
ask them to vacate the seats but they 
threatened him. I had no other alter 
native but to accommodate those 
students in my own compartment 
with my family. It seems that ac- 
actually the  Army is controlling the 
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trains from the north-east. I hope the Minister 
will d0 something by contacting the Army 
authorities on this question. 

A number of speakers before me complained 
about the ccnditions of lights, latrines, fans 
and other amenities on their railway lines. I 
would request those Members to travel for 
once to the north-east either by the Tinsukia 
Mail or by the Assam Mail or by the Kamrup 
Express or by any other train. I am sure that 
they will find that the passenger trains in their 
States are much better than those in the north-
east. Very often, there is no light even in the 
first class compartments, the places where 
once the lights for reading were provided are 
found sealed it will be a luxury if we can 
operate the fans. Then the bathrooms are in 
the worst condition. You find that in the 
Tinsukia Mail there are some European 
commodes, but they are not usable. 1 think it 
is time that they are removed. When that is the 
condition in the first class, I cannot imagine 
the condition in the second class. Then the 
Tinsukia Mail has a dining-car which supplies 
food to the passengers. But the food supplied 
is of the worst kind. I suggest that the Minister 
should either change the caterers or seriously 
warn them to improve their catering service. 

Mr. Vice-Chairman, Sir, I would like the 
Minister to listen to my sug-estions. The 
Army personnel should be allotted special 
bogeys solely for their use and no Army 
personnel should be allowed in the civil com-
partments. That is for the trains coming from 
or going to the northeastern side. Reservations 
for the passengers are there. Those with re-
servations should be provided seats without 
fail. And the direct passengers from or to the 
north-eastern should be allotted special 
compartments, irrespective of reservation. 
Immediate repair or replacement of the out-
dated coaches should (be done to   bring   
them   on   par with other 

long-distance  trains  in  the  rest     of the 
country. 

Further, I would like to ask the Minister: 
When will the broad gauge line be completed 
upon Gauhati? How long further is it going to 
take to complete the line from Bongaigaon to 
Gauhati, so far how many crores have been 
spent for the extension work of the new broad 
gauge line? Is it not a fact that crores of 
rupees have been spent till now for this broad 
gauge line and that the amount would have 
been sufficient to complete the line up to 
Tinsukhia itself? I demand that a special 
enquiry be instituted to enquire into this. 

My last point is this: I would like to know 
from the Minister the number of the tribals 
employed in the North-Eastern Railway only 
in grade III and grade IV. Is it not a fact that 
till now the number of the tribal employees 
from the north-east, from the seven States, is 
very negligible although reservations have 
been provided for the tribals? Is it not a fact 
that most of the recruits are mainly from 
certain communities and that some of them 
are of doubtful origin and are not Indians? 

I hope the Railway ^Minister will give 
special attention to the North-Eastern Frontier 
Railway. He should do this if the north-east 
has t0 develop and progress. If country is to 
be properly defended, the completion of the 
broad gauge line up to Dibrugarh, up to 
Dispur and up to Silchar, is a must, and this 
should be taken up immediately on a war 
footing basis. 

Finally, Sir, I also suggest that a special 
committee composing of the MPs from the 
north-east should be constituted to advise the 
Minister on the North-Eastern Frontier 
Railway. It is not enough that the committee 
should be constituted, but this committee 
should be called as often as possible. 

With these words, I resume my 
seat. 
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THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): Lost speaker Shri Kalpnath Rai. 

SHRI AMARPROSAD CHAKRA-
BORTY: Sir, I want to speak. 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): I am sorry, within the allocation 
it is not possible. 

SHRI AMARPROSAD CHAKRA-
BORTY: It is very important. 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): You have spoken several times. 

SHRI AMARPROSAD CHAKRA-
BORTY: You have allowed others. Why do 
you not allow us? 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): You have spoken several times. 

SHRI AMARPROSAD CHAKRA-
BORTY: I have not. 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): You have spoken several times. 
He had not spoken. That is why I allowed 
him. 

SHRI AMARPROSAD CHAKRA-
BORTY: I have not spoken on the President's 
Address. 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): You have spken on other 
occasions. I have allowed you in this session 
to speak. 

SHRI AMARPROSAD CHAKRA-
BORTY:    It is not proper. 

THE      VICE-CHAIRMAN (DR. 
RAFIQ ZAKARIA): I am sorry. 

SHRI AMARPROSAD CHAKRA-
BORTY: It is not proper on your part. It is a 
clear discrimination. 
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"Demand for conversion of Mau to 
Shahganj and Chupra to broad gauge has 
also been taken up for consideration." 

 

THE      VICE-CHAIRMAN (DR. 
RAFIQ ZAKARIA): Only a few-minutes are 
left now. I will call up on Dr. Malcolm 
Adiseshiah to please finish his speech before 
6 P.M. YOU can just make your points. In fact I 
am under pressure from the Minister of 
Parliamentary Affairs and I have accepted 
that. Please make your speech in five minutes. 

DR. MALCOLM S. ADISESHIAH 
(Nominated): Mr. Vice-Chairman, one of the 
advantages of being the last speaker is that 
since all the points that had to be made have 
been stated, there is no need to repeat them 
and I will not repeat what has already been 
said. 

I support the Budget with four sets of 
comments. My first comment is that I want to 
associate myself with hon. Member Mr. Salve 
who raised the question whether there is need 
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[Dr. Malcolm S. Adiseshiah] 
to have a separate Railway Budget 
presentation and discussion. If we 
are doing to have sectoral dis 
cussions, I think we might 
well discuss the agricultural 
budget or the industrial budget. This 
is a long-term issue. It does not 
concern only the Ministry of Rail 
ways, but the entire Govern 
ment. The Minister of Parlia 
mentary Affairs is here and he will 
convey this view to the Government. 
I am also glad that Mr. Jaffar 
Sharief has answered the question 
Taised by Mr. Salve that the dividend 
is not dividend but is interest on 
money that is borrowed from the 
Government. 

My second set of comments is with regard 
to the generally accepted principle which has 
been emphasized by all the speakers, namely, 
linkage between the Railways as a major in-
frastructure of the economy, and development 
<>f  the  economy.     As the   economy      
grows,      the 6P.M     railways   grow,   and   
as the 

economy falls or declines, the 
railways decline. Now, in 1979-80 the 
economy declined by, we do not know, how 
much. The Economic Survey of last year puts 
it at-3 per cent and the Economic Survey of 
this year puts it at 4.5 per cent and the CSO's 
quick estimates put it at 6 per cent. Anyway, 
there has been a decline and, therefore it is not 
surprising that we have had in 1979-80 Rs. 66 
crores of deficit. This is natural because the 
economy declined and the railway also shows 
the deficit and an operating ratio of 91.5 per 
cent. But the surprising thing is that in 1980-
81, when the economy is supposed to have 
risen by 6.5 per cent, the Railway deficit is 
still Rs. 52 crores and the operating ratio 91 
per cent. This is a reflection of the basic 
imbalance that exists today in the railway in-
vestment and railway operations to which I 
will come later. 

My third set of comments, Mr. Vice-
Chairman, Sir, refers to the 1980-81 Budget 
and the revised    Budget, 

wherein the Minister has explained, 
and the c::z anatary Memorandum 
has also explained, that the total 
earnings decreased by Rs. 42 cro 
res, both passenger earnings by 
Rs. 34 crores and goods earnings 
by Rs. 32 crores. Unlike the 
Memorandum, the Minister's 
speech explains very clearly, why the goods 
traffic declined. But he does not explain nor 
does the Memorandum explain why the 
passenger traffic earnings declined by Rs 34 
crores. It is a very big decline. Now, I myself, 
Sir, and my Institute made rather a quick 
survey of the amount of bribes, corruption and 
other leakages that are taking place among 
both the passengers who are travelling and 
those who are sending goods. We arrived at a 
rough figure—that is only rough—and we 
came to the conclusion that 10 per cent of the 
total passenger fare is going in the form of tips 
and bribes and 11 per cent of the goods 
charges is going like that. Lf that is so, then 
my figure is that a sum of Rs. 250 crores in re-
lation to the total receipts appearing in the 
Railway Budget, is going into the hands of the 
various middlemen and the railway staff. This 
is not only a moral problem, but also a pro-
blem of serious loss of revenue for the 
Government. 

Now, one of the other things that the Budget 
points out is that in 1980-81 there was an 
increase in the cost of railway operation and 
the Explanatory Memorandum ascribes that 
increase mainly to the high price of HSD and 
the increased DA, that is, Rs. 34:77 crores. But 
there is one very significant little sentence in 
the Explanatory Memorandum, on page 11, 
which says that the increase in the railway 
expenses was met by saving on the 
maintenance of rolling stock, that is, non-
utilization of the full provision towards 
maintenance of rolling stock, etc. (Time bell 
rings) Now, this is the basic reason for the 
accidents which all the speakers have referred 
to, because we have saved on the expenditure 
on the rolling stock in order    to    meet    the 
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additional expenditure. In this can-text Sir, 
may I ask the Railway Minister whether the 
Sikri Committee's Report and the 
recommendations made therein to prevent 
accidents are going to be given effect to now? 
Sir, as you have rung the bell, may I make my 
last set of comments with regard to the 1981-
82 Budget Estimates? Here I must say that I 
am not as happy as the Minister is—the 
Minister seems to be happy—over the Sixth 
Railway Plan which has now been approved, 
because the total railway investment has been 
steadily declining, 20 per cent in the Second 
Plan, 11 per cent in the three Annual Plansr 9 
per cent in the Fourth Plan. 4.6 in the Fifth 
Plan and now 5.2 per cent in the Sixth Plan. 
Though the decline has been arrested, what 
has been proposed for the Sixth Plan is less 
than half of what is needed by the Railways. 
With this if you are going to have a 
development Plan—and you call this a 
Rehabilitation Plan—it means that there will 
be no development, and if you take into 
account the rising costs, then there will be no 
development in the Seventh Plan. This will be 
the result. There will be no development at all 
during the Seventh Plan period. And, Sir, these 
comments apply equally to 1981-82 Annual 
Plan that the Government have put forward. 
You say that the plan has a 29 per cent 
increase. But if the 15 per cent for the price 
rise that is taking place is allowed, and, in my 
opinion, another fifteen per cent for 1981-82 is 
taken into account, then it is going to be 1 to 2 
per cent only as far as the Seventh Plan is 
concerned. 

May I end by simply telling my 
hon. colleagues that the reasons for 
raising passenger fares and freight 
have been fully explained in the 
Paranjpe Committee Report if they 
take the trouble of going through it. 
My only question to the Minister is 
whether he could not have spread the 
sharp rise over two or three Budgets 
instead of concentrating it all in this 
Budget.  

My last point is about the broad gauge 
versus metre gauge con-trovery. I understond 
that out of 60,000 odd kilometres of railway 
track, 25,000 kilometres are metre gauge, and 
the State which suffers most from the metre 
gauge is Tamil Nadu. My Institute has made a 
calculation that in the Southern Railway, 
metre gauge railway, we are losing annually 
something up to Rs. 2000 crores in trade, and 
if it is converted into a broad gauge, we could 
have had industrial development and 
agricultural development in that area to the 
extent of Rs 5000 crores. Now, the problem is 
not as simple as you, Mr. Minister, have stated 
in your Report. If you had said, "I am sorry I 
do not have the money to convert the metre 
gauge into broad gauge then that was a 
position on which there could be no 
discussion. 

But all the economic studies on Railways 
show that the metre gauge is 50 to 60 per cent 
less efficient as compared to broad gauge 
from all points of view. Therefore, I hope the 
time will come when we can give the 
Railways more adequate resources, so that 
they can help stop the wastage in 
transshipment points and the pilferages that 
take place with the two gauges we have, when 
we have a uniform system 

 
SHRI  M.  KALYANASUNDARAM: 

Why don't you speak in English? 

SHRI    V.    GOPALSAMY:    Sir,... 
(Interruptions) 

SHRI M. KALYANASUNDARAM: The 
translation is so slow. 

SHRI U. R. KRISHNAN (Tamil Nadu): 
We want to hear him directly.    
(Inremiptionsy. 
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THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): This is an unnecessary waste of 
the time of the House. You have the 
translation facility, I do not understand why.... 
(Interruptions). Mr. Minister, you begin in 
whatever language you like. It is your option. 

 
SHRI V. GOPALSWAMY: We do not 

make it an issue. We leave it to the discretion 
of the Minister. (Inerruptions) 

THE      VICE-CHAIRMAN (DR. 
RAFIQ ZAKARIA):     Stop this    discussion.   
(Interruptions)   , 

 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): Dr. Mallick, you can ask for any 
explanation afterwards.    I will    give    you a 
chance. 

(Interruptions) DR.  
HAREKRUSHNA    MALLICK: I am not 
saying anything   irrelevent. 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): I will give   you 
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THE VICE-CHAIRMAN DR. RAFIQ 
ZAKARIA): Mr. Nanda} please stop youtp 
running commentary. 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): May I request the Members to 
let the Minister have his say. 

THE       VICE-CHAIRMAN       (DR. 
RAFIQ ZAKARIA):   Order, please. 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): Mr Reddy, this is not fair. Please 
listen; thereafter if you want any clarification, 
you will get the opportunity. 
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SHRI V. GOPALSAMY: Sir, we are bitting 

till (ate hours to hear the speech of the hon. 
Minister. But at the same t'me, we shoud be 
permit-tod to put forh one or two questions. 

THE      VICE-CHAIRMAN (DR. 
RAFIQ ZAKARIA): I will give you an 
opportunity after he concludes hi; speech. 

SHRI V. GOPALSAMY: When he h^ said 
that he wil give top priority to freight, he 
should have exempted   agricultural   
commodities. 
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I shall keep it. We are not going to remove it. 

SHRI  V.  GOPALSAMY;   Will you 
provide one crore of rupees? 

 

 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): Order, Please. Just a minute. 
The Minister is making important 
announcements. One sect'on of the House 
may not be interested in them; but the other 
is. So please listen to him when he is making 
announcements. 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): Mrs. Das, please do not disturb 
now. 
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THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): Mr. Nigam, how many times 
will you go on disturbing like this? This is not 
fair. Please (Interruptions) Yes, listen to him 
for whatever it is worth. Do not interrupt him. 
It is not fair. 

 
SHRI V. GOPALSAMY: Millions of 

kisans came here at the call of the Prime 
Minister. Why don't you exemp; them? 

SHRI KEDAR PNADE: Vegetables, 
including potatoes and onions, booked 

 

SHRI   V.   GOPALSAMY:    Agricultural 
commodities? 
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THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): Now, one by one. Dr. Mallick. 

SHRI HAREKRUSHNA MALLICK: Sir, 
I thank you very much for giving me a few 
minutes. I shall only give some useful 
suggestions and advice. 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): Now only ask for clarifications. 

SHRI PIAREKRUSHNA MALLICK: The 
hon. Minister while he talked about economy 
and earning of the railways, said that it is not 
only a commercial organisation, but again he  
contradicted himself. . . 

SHRI    V.    GOPALSAMY:    Taking off 
one straw from the camel's back. 

SHRI    KALPNATH    RAI;     What 
about kulak parties? 
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THE VICE-CHAIRMAN (DR. iiAFIQ 
ZAKARIA): Please. Now don't go into that 
philosophy. If you have some particular 
clarifications to ask for, please do so. If you 
go into the question of "commercial", "social" 
and so on, it will become another debate. 

SHRI HAREKRUSHNA MALLICK: 
He said it is a social burden... 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): Dr. Mallick, dont go into that. 
Ask for some specific clarifications which 
pertain to your area or in -which you are 
interested, because we are already nearing 7-
00. 

SHRI HAREKRUSHNA MALLICK: He 
contradicted himself when he said it is a 
social burden. The Railways while earning 
have also to serve the society. That is why 
there is a social burden. He may stand correct-
ed. That is number one. Number two... 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): Don't correct him. Please ask 
for clarifications. 

SHRI HAREKRUSHNA MALLICK; I am 
asking about two or three points only. 
Regarding the State of Orissa, the Sambalpur-
Talcher link is only about 70 miles or 120 to 
130 kilometres. It has been kept pending for 
the last several decades. The hon. Minister 
has been silent on this. I have received a long 
letter. 

THE       VICE-CHAIRMAN        (DR. 
RAFIQ ZAKARIA):    That is all right. 

SHRI HAREKRUSHNA MALLICK: 
Orissa has received no atttntion. Now the 
hon. Minister should give an assurance in the 
House that during the budget session some 
(work will be started. There is no use of 
going on saying that the survey is going to be 
finished, that the survey is about to be 
finished. I want a clear assurance. 

THE VICE-CHAIRMAN (DR RAFIQ 
ZAKARIA): You have made your point. 

SHRI KEDAR PANDE; I know the 
Sambalpur-Talcher project. The Chief 
Minister of Orissa has also repeatedly told 
me, and the Members from Orissa have 
already asked this question. We are serious 
about it. That is very very essential. That is 
the most backward area. That project has 
been surveyed. It has been sent to the 
Planning Commission. We are waiting for the 
green signal from the Planning Commission. 
Then we shall consider it. 

SHRIMATI MONIKA DAS: Sir, one 
word. . . 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): No. Mrs. Das. Afterwards. Now, 
Mr. Dharmavira. 
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THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): Now if anybody makes a 
speech, I will stop him. please just ask 
questions for clarifications. Mi\ 
Kalyanasundaram. 

7 P.M. 

SHRI M. KALYANASUNDARAM: The 
honourable Railway Minister and the 
Minister of State for Railways who spoke 
earlier... 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): Please ask clarifications. 
Everybody knows the Minister of State spoke 
and the Railway Minister spoke. Please avoid 
all this. 

SHRI M. KALYANASUNDARAM: ... 
emphasised the need for cooperation from 
railwaymen and about the action taken 
against the railwaymen. Rules made under 
section 14(2) have been' freely used to re-
move railwaymen from service without any 
inquiry or without giving them an opportunity 
to represent. Will the Minister kindly review 
all the cases and put them back to duty? 

. SHRI KEDAR PANDE: Rule 14 (2) is 
under Article 311    of    the    Indian 
Constitution,    According  to     that  if we 
have to remove any Class I officer, in that 
case the Union Public Service 

Commission is to be consulted; so far as other 
classes of employees are concerned, there is 
no need to make an inquiry. If they have got 
any grievance, if they are aggrieved, they 
should follow the proper channels and those 
proper channels will work. They should go to 
their immediate boss, that is, the DRM; then 
the General Manager, then Chairman of the 
Railway Board. Those are the channels to be 
followed by the particular employees. We do 
not talk to that union which has behaved very 
badly 

 

THE      VICE-CHAIRMAN (DR. 
RAFIQ ZAKARIA): There is one thing 
which please note. I will not allow any fresh 
questions to be put like this to the Minister 
because it is not fair. It is possible there are 
questions which were already raised during 
the debate but which might not have been 
answered. You might seek clarifications on 
those points only.    And then there are 
thousands 
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|Dr, Rai' i ' i  Zakaria] and thousands of 
miles of railway lines and it is not fair to ask 
the Minister about every small thing. How 
will he have information on each and every 
small thing? So please ask clarifications only 
in respect of points which have been raised 
during the discussion. And nothing more will 
I allow. 

 

SHRI  V.  GOPALSAMY:   I     shall 
ask only one clarification straightway. Has the 
honourable Minister considered the 
suggestion that the period of rservation which 
he reduced from six months to one month, 
should be extended to six months o.' at least 
reduce it only to two months or three months? 
Krishan Kant Committee had already 
considered all aspects of the problem and only 
then had it come to the conclusion that 
advance reservation should be allowed up to 
six months Otherwise exploita-AIII be more 
now. And that is a serious point 

SHRI KEDAR PANDE: We have reduced 
the time to one months to avoid corruption 

SHRI V. GOPALSAMY: The suggestion 
is to extend it ... 

THE VICE-CHAIRMAN (DR. RAFIQ 
2AKARIA): You got the answer. That will 
do 
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SHRIMATI MONIKA DAS; The day 
before yesterday I spoke about the casual 
labour employed in the Railways and their 
fate. We are not given any reply to that. What 
is the decision   of   the  Railway   Ministry? 

 
SHRIMATI MONIKA DAS; Sir,... 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): No more clarification. The 
Minister should not reply.   No clarification 
on clarification. 

SHRI NARASINGHA PRASAD 
NANDA: The hon. Minister announced some 
concessions today. I would like to know from 
him what is the total amount involved in 
these concessions so that the surplus wili be 
reduced by that amount. We would like to 
know the position. In terms of money what is 
the amount involved? 

SHRI KEDAR PANDE: Approaching Rs. 
3 crores. From Rs. 11 crores you can reduce 
this amount and you will /Set Rs.  8  crores. 
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SHRi U.  R.  KRISHNAN:    Sir,    a 
majority  of  the  Members  who  took 

part in the discussion expressed their concern 
about the growing accidents and the train 
robbery that is taking place  thesa  days. 

THE VICE-CHAIRMAN DR. RAFIQ 
ZAKARIA): Please ask the question. 

SHRI U. R. KRISHNAN: And, Sir, the 
Minister' 'ias not stated what steps he has 
taken or is going to take to reduce the 
instances of train iobbery and the accidents to 
trains. One of the Members even asked about 
the triple accident which took place in Tamil 
Nadu near Vaniyambadi. An officer has been 
appointed there who is not conversant with 
the local language. I would, therefore, like to 
know whether a high-power inquiry 
committee would be set up to inquire into the 
accident there. 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): No, please. (Interruptions) 

SHRI U R. KRISHNAN: Sir, this is a very 
serious matter. (Interruptions). 

SHRI V. GOPALSAMY; Sir, this is a very 
serious matte- and it is a very serious 
accident.   (Interruptions) 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): Order, please. 

SHRI U. R. KRISHNAN: What steps is he 
haking to prevent accidents? 

SHRI V. GOPALSAMY-. Sir, he has 
raised a very serioug matter and he has asked 
a question on a very serious accident. The 
Minister should reply to that.     
(Interruptions) 

THE       VICE-CHAIRMAN (DR. 
RAFIQ ZAKARIA^ Order, please. If the 
Minister is not in a position to give the reply. 
lit will make a note of it and he will send you 
the reply. (Interruptions) 

SHRI V. GOPALSAMY: No, Sir. The  
Minister  must  say    what    safe- 
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guards he is providing for preventing such 
rail accidents. Not a word he has said about 
rail accidents. (Interruptions) 

THE       VICE-CHAIRMAN I DR. 
RAFIQ ZAKARIA): Yes, Mr. Satya-narayan  
Reddy. 

 

THE        VICE-CHAIRMAN RAFIQ 
ZAKARIA);   Mr.   Jha.   I   \vM no'  allow 
you.    Last question. 
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THE VICE-CHAIRMAN (DR. RAFIQ 

ZAKARIA); Now, I think, you will agree 
with me that the Minister was subjected to a 
lot of gruelling questioning, and I must 
compliment him on the competence and the 
ability with which he handled every 
question.. . 

 
should be neutral. 

THE      VICE-CHAIRMAN: Why 
should I not? He should be neutral. But I 
hope you will agree with me, there are certain 
occasions when we feel it is also our duty to 
share our feelings, and I <un sharing the 
feelings of the House. 1 am sure you will 
agree with me.    You cannot disagree. 

SHRI SHIVA CHANDRA JHA: I 
disagree.
 
, 

ALLOCATION OF TIME FOR DIS-
POSAL OF GOVERNMENT LEGIS-

LATIVE   AND   OTHER   BUSINESS. 

THE      VICE-CHAIRMAN (DR. 
RAFIQ ZAKARIA): I have to inform 
Members that the Business Advisory 
Committee at its meeting held today, the 5th 
March 1981. allotted time for Government 
Legislative and other Business  as  follows: 
— 

1. General Discussion on the 
General Budget for     1981-82—four 

vs.   i.p   9th.   10th,   11th   aivl   12th 
March,   1981 

' 
On 14th March. 1981. the b u s i m s .  

will bt. as follows; 

2. Statutory Resolution seeking 
disapproval of the Delhi Sikh 
Gurdwnras (Amendment) Ordi 
nance,   1981  and  consideration  and 

passing  of  the  Delhi   Sikh     Gur-
dwaras   (Amendment)   Bill,  1981. 

3. Discussion on the Resolution 
regarding recommendations of the Railway 
Convention Committee. 

4. Discussion on the Resolutions for 
disapproval of the Government 
Notifications under Section 7 of the Indian 
Telegraph Act,  1885. 

On 16th March, 1981, the business will 
be as follows-. 

5. Statutory Resolution seeking 
disapproval of the Life Insurance 
Corporation (Amendment) Ordinance, 
1981 and consideration and passing of the 
Life Insurance Corporation   (Amendment)   
Bill,  1981. 

6. Statutory Resolution seeking 
disapproval of the Special Bearer Bonds 
(Immunities and Exemptions) Ordinance, 
1981 and consideration and passing of the 
Special Bearer Bonds (Immunities and 
Exemptions)   Bill,  1981. 

On 17th and 18th March, 1981, the 
business will be as follows: 

7. Consideration and ne^um of 
the Appropriation Bills relating to 
the following after they have been 
passed by Lok Sabha: — 

(a) Demandq for Grants (Rail 
ways)   for 1981-82, 

(b) Supplementary Demands for 
Grants (Railways) for 1980-81. 

(c) Demands for Excess Grants   
(Railways)   for   1977-78. 

(d) Demands for Excess 
Grants   (Railways)   for   1978-79. 

(e) Demands for Grants on 
Account   (General)   for   1981-82. 

(f) Supplementary Demands for 
Grants (General) for 1980-81. 

(g) Demands for Excess Grants   
(General)   for  1977-78. 

(h) Demands for Excess Grants  
(General)  for 1978-79. 


